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.Now we will start furtl‘er discus-
sioh on the Budget. Dr. M. Aram.
Let him complete his speech.

PROF. SAURIN BHATTA-
CHARYA  (West Bengal): It is his
maiden speech.

THE DEPUTY CHAIRMAN;
I thought you were to complete your
speech. . (Interruptions) ., Dr Aram
it is your maiden gspeech. W, wel’
come you to do that. But tha; does
Not mean that I would no¢ ring the
bell. You have to confine yourself to
a certain time, . (Interruptions) . .

SHRI S. K. T. RAMACHANDRAN
(Tamil Nadu): It is his maiden
speech. Kindly give him the time re-
quired, Madam.

THE DEPUTY CHAIRMAN:
Never mind. There are other people
also. T have to go by the list.

THE BUDGET (GENERAL) 19%4-95
Contd.

DR. M. ARAM (Nominated):
Madam Deputy Chairman, this is the
first time I have the great honour and
privilege to address this august
House, So, may I place on record
my profound sense bf gratitude to the
revered Rashtrapatiji for nominat-
ing me to the Rajya Sabha and also
my thanks to the hon. Prime Mini-
ster?

Madam, education and rural deve-
lopment have been my twin pas-
sions, my life-long preoccupations.
80, may I share with hon. Members
my thoughts on these two vital
dimensions of nation-building with
special reference to the Budge: for
1994-95

There are special moments in the
evolution of a nation when critical
developments converge and create a
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historic situation. I think, the pre-
sent is one such moment. For the
first time since Independence, a majo-
rity of the Indian people are today
literate—53 per cent, For the first
time, our Constitutional obligation
for free and compulsory education
for all children—Article 45—is near-
ing fulfilment. For the firs¢ time, the
Prime Minster has categorically stat-
ed that education will have an out-
lay of 6 per cent GDP by the end of
the lecade... (Interruptions... for
the first time, an upsurge of people’s
power, particularly women’s power,
will oceur in thig country, in all Pan-
chayats and Municipalities, accord-
ing to the 73rd and 74th Constitu-
tional amendments, Also, Madam, for
the first time, the world community
and the UN system are carrying on
global crusade for “Education for
All by 2000 AD. Tho convergence
of all these rritical developments
provides a historic opportunity for
education. Sir, today, expenditure on
education is not cunsidered expendi-
ture but as investment, At present
3.6 per cent of the GDP is spent on
education, But progressively this
will increase to 6 per cent by 2000
AD  This will be reflected in the
Ninth Five-Year Plan. Now, there is
a strong political will at the highest
level, The budget provision for
education in 1994-95 is in the order
of Re, 2423.61 crores, the highest so
far.

The 1986 Nationa] Policy on Edu-
cation and the Programme of Action
were revised in 1992 and adopted by
Parliament. This serveg as an exce-y
{lent framework for educational de-
velopment, Both NPE and POA
were evolved by a consensual process

The first thrust area is the Litera-
cy Mission, Thig is a success stoTy.
At presen; 238 Total Literacy Cam-
paigng are going on in the country.
What makes the LTC successful? Tt
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is area-specific, time-bound, volunte-
er-based and result-oriented, 'The
literacy wave flrst began in Ernaku-
lam district ond is now moving 3]l
over the country. Kerala an¢
Pondicherry have already achieved
total literacy. ‘Karnataka is about
to achieve it, Tamil Nadu should
not take long, West Bengal has done
vary well and won the UNESCO aw-
ard. The real challenge lies in the
States vf Bihar, Uttar Pradesh, Mad-
hya Pradesh, rajasthan and also in
Andhra Pradesh. The Bihar Edu-
cation Project, the U.P. Basic Edu-
cation Project, the Rajasthan Lok
Jumbish Project anq the A. P. Pri-
mary Education Project are some
creative responses to the challenge.
The second thrust area is Primary
Education. The new District Pri-
mary Education Programe lays
emphasiz on participatary  planning
and decentralised management, ! Th
stress is on the education of the girl
child. This programme of “Educa-
tion for A1” will be implemented
throughout the country in at least
110 districts during the Eighth Plan
pericd with an outlay of Rs. 195
crores. We could raise  additibnal
rasources by the levy of an Educa-
tion Cless,

With qualitative expansion of lit-
eracy and elementary education
there has been a decline in quality.
8o, the present attempt is to imp-
rove guality angd enhance relevance.
Elementary education should be en-
riched. All schovls must have musie
teachers,  Health education and
consumer education should- be intro-
duced, The present burden of text
books must be reduced, The Tes
commendations of Yashpal Commit-
tee should be implemented. The pre-
sent syndrome of syllabus-text-bbok

examinations should be replaced by',

an eactivity curriculum,

il
——

The increase iIn female litera
will make a positive impact on th
populatien fssue, Action research
studieg have conclusively established

M, W~
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a direct correlation between increas-
ed literacy and enhanced acceptance
of the small family norm, The more
the literacy, the mvbre the acceptance
rate of family planning.

1t the content of education is not
knked tv economic development, the
result will be educated unemploy-
ment, This problem has assumed
serious proportions and deter-
mined efforts will have to be made
to reduce educated unemployment.
This problem hag assumed serious
proportions and determined efforts
will have to be made to reduce edu-
cated employment, The modern gra-
duate is not only unemployed but
is also unemployable. That is the
seriousness of the situation, In Coi-
mbatore district, Sundakkamuthur
village was the first to attain 100 per
literacy. First we had to conduct a
household survey to asses the extent
of illiteracy. The Chairman of the
Village Planning Committee said—it
is an interesting story—“Don’t wor-
ry, we have many VIPs in vur village
The letter “V” stands for Velai, “I”
stands for Mlada and “P” stands for
Pasanga.,  Velai Illada Pasanga,
Young people with no work, no jobs.”
There are many VIPs here who would
take up this househvld survey.” In-
deed, they finished the survey ir
two days,

Madam, one of the major recom-
mendations of the New Education
Poliey is establishment of a Rural
University. The Gandhigram pattern
of Rural University combines acade-
mic excellence and social relevance
and the courses are need-based, A
study was made abbut the graduates
who go out of the Gandhigram Uni-
versity of which I had the privilege
of being} Vice-Chancellor for seve-
ra]l years, This study shows that
64 per vent of the graduates are
employed immediately and  during
the year, 20 per cent go for higher
studies and 5 per cent are self-emp-
loyed. The Gandhigram graduates
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Yecome “part of the solution”
And not “pary of the problem.”
The  Gandhigram model should
be replicated with necessary

mudifications. The National Policy on
Education, 1986 says:

“The new pattern of the Rural
University will be consolidated and
developed on the lines of Mahatma
Gandhi’s revolutionary ideas on
education so as to take up the
challenges of micro-planning at
grass root level for the transforma.
tion of ruval areas.”

1 would urge the (duvernment te
take steps fo implement the Rural
University Scheme. May I also urge
the Government to expedite the fun-
ctioning of the Nagaland Univer-
sity, an area whether I worked for
many vears for peace mission and
also to strengthen the finances of
the North-Eastern Hill University. 1
agree with the hon. Member whe
said that the North-Eastern region
should get high priority in the mat-
ter of finances.

Madam, the open system of edu-
cation is an innovative approach to
achieve the goal of education for
all. Therefore, the opeqy system of
edudation shou¥d be expanded and
the Budget provision should be aug-
mented.

Coming to rural development 1
welcome the masgive outlay of Rs.
7010 crores in the Budget for the
year 1094-95 which is a 40 per cent
increase over the previous years
outlay of Rs. 5010 crores. But the
crucial question which many hon.
Members have raised here the other
day and with which I fully agreeis:
How wil] this huge amount be utili-
lised? Will it reach the beneficiaries?
Therefore, the present system of im-
plementation will have w0 be re-
vampeg thoroughly and leakages will
have to be plugged. Even the attitu-
de of the beneficiary should change.
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Repayment ethics should be cultivae-
ted. A research study was made ar-
ound the Grandhigram University.
A researcher went to the villagers
who were recipients of this aid and
they were getting some differential
rate of interest. So, they asked
“What ig a DIR?” He said, “DIR
means differential interest rate.” But
they said “DIR means don’t insist
on repayment.,” So, repayment ethi-
cs has to be developed simultanously.

Madam, the Seventy-third Come
stitutional  Amendmen; stipulates
that 30 per cent ©f Panchayat lead-
ers and memberg will be of women.
This, I believe, is a ereative factor,
2 new factor and the emergavwe of
women power will surely help in
solving several problemg in the coun-
tryside. Madam, the Ministry should
formulate special training schemes for
women panchayat leaders and there
should be adequate Budget provi-
sions for this purpose. Madam, 1894,
this year is the year of the 125tk
Birth Centenary of Mahatma Gandhi,
the Father of ihe Nation. He weas
indeed a creative genlug of the first
magnitude. When I met Albert
Einstein many years ago, he said
the following words which still ring
in my ears: “Mahatma Gandhj is
the greatest political genius of the
modern world. The power of his
ideas is bound to grow in the years
tn come.”” TEven ten years before
the advent of politi_ca.l independence
in the year 1987 itself, Gandhiji
a new scheme of educa-
of education.

conceived
tion, a new wconcept
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called Naj Walim. Dr. Zakir Hus-
sain and Acharya Vinoba Bhave and
others helped in  giving g comcrere
shape to the Naj Talim. When we
commemorate the 125¢th Birth Cen-
tenary, this year, of the Mahat-
ma,—[ understand a high-powered
committee has been constituted with
the Prime Minister as the Chairman
—the programmes should noy be me-
rely commemorative but should be
substantive. Also programmes like
the Khadi and Village Industries
should be given a new filip. Another
high-powered committee with  the
Prime Minister as its Chairman is
working on this and we are eagerly
waiting for its recommendationsand
.proposals and they should get re-
flected in the revised Budget for the
.year, 1994-95.

Madam, in conclusion, my I guote
what our revered Rashtrapatijisaid
when he inaugurated the Education
Summit on  “Education for All,
only recently in Delhi. He gaid: “In
my oonsidered view, the mission
for “BEducation for All” seeks to
accelerate the emergence of a higher
level of civilization in this planet—
A civilization  that cherishes and
energies the past elements of tradi-
‘tiohal culture, draws upon the
whole some potential of science and
technology and fosters the spirit of
humanism, peace and fmendslup bet-
ween man and man and naunn and
nation around the world.

Madam, India will cgme to her
own with this new mission of edu-
cation and peace on which there is
greag oonsensus and unanimity in
the House. Since time immemorial,
India has valued learning and teach-
ing. “Acharya Devo Bhava” is
something ‘that emanated from this
country and Vinobaji weny further
and said, “Shishya Devo Bhava”
The quest for truth has been the
centra]l endeavour of the Indian ei-
vilisation. The soul of India will
shine again and her light will sp-
read eround -the world through. her

L 16 MARCH, 1994 ]

General 258

new nussion of education and peace.

I think it is our good fortune that
aL this historic juncture, we have,
at the nelm of affairs, a scolar and
philosopher, our Prime Minister
Shri 1'. V. Narasimha Rao.

With these words, I welcome and
suppory the Budget for 1994-95.
May I thank you, Madam, 6 or giving
me this opportunity to s.peak to the
House.

THE DEPUTY CHAIRMAN: Mux.
Jaipal] Reddy. Aie you the only
spedker from your party or is there
anybody else?

SHRI S. JAIPAL REDDY (Andhrs
Pradesh): Kamlaji is there,

Madam, with the presentation bf
the Fourith Budget by Dr. Manmohan
Singh, the Indian economy has turn-
ed a full circle. We are back to square
one. Dr. Mammohan Singh hag not
bnly lost his Midas touch, but he is
finding himself at his tether’s end.
This Budget wag a sbre disappoint-
ment for the supporters of the New
Economic Policy while being a sad
confirmation of the worst apprehen-
sions of the critics of the New Eco-
nomic Policy. In bther words, the
candle of Dr, Singh's constituency
has begun to be burnt from both the
ends. The “Economist” vf London,
which hag been a great admirer of
Shri Manmohan Singh, referring te
the Budget said: “India goes for
broke.” The Indian industrialists,
while cautiously welcoming the Bud-
get, have expressed many deep fears
about the deindustrialisatiom that
this Budget will further spur, The
most ardent admirers of Shri Man-
mohan Singh have been the stock
brokers, Even they have been die
appointed. It has spelt glbom even
for the stock market. It has expos-
ed not only the bankrupcy of the
Government of India’s economic posi.
tion, but also the intellectual insol-
vency of the liberalisation policy,
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which has been dictated to us by the
IMF and the World Bank. It has
provided a dramatic demonstration
of the criticism we have been offer-
ing of the new economic policy in
the last three years, It js nog only
dramatic, but it has also provedq to
be traumatic for the poor people of
India, What was the supreme ob-
jective of the new economic policy
which wag launched in mid-1991?
That was macro-economic stabilisa-
tion through reduction in fiscal defi-
cit. It was in regard to this objec-
tive that all the steps which were
taken were justified. Where do we
find ourselves? Our failure on this
very, very important count has not
only been colossal but also criminal.
Madam, the targetted fiscal deficit
was 4.7 per cent in 1993-94, In fact,
it was 4 par cent, It was later re-
vised upwards and raised to 4.7 per
cent, None of the critics of Shri
Manmohan Singh ever anticipated
that this deficit would rise to 7.3
per cent, What are the Teasons?
The real mischief does not lie in fis-
cal d=ficit. The mischief lies in re-
venue deficit. The revenue deficit in
1990-91 was 2.7 per cent of our GDP.
What is the revenue deficit this year
in 1993-94? (Interruptions) I am
talking of revenue deficit. It was
2.7 per cent in 1990-91. This year it
hag risen to 4.7 per cent, I should
congratulate Shrj Manmohan Singh
on this monumenta] achievement be-
cause no other Finance Minister in
the history of India could really per-
form this miracle, Revenue deficit
in 1990-91 was Rs. 18,562 crores, What
is the figure thigs year? Rs, 34,058
crores! Madam, the interest pay-
ments hHefore Mr, Singh took over,
were globbing up 39 per cent of our
total revenue, After three years of
fiscal srabilisation interest payments
are gobbling up 53 per cent of our
total revenue. If we Ilook at the
Budgat papers. it would be evident
that the proposed borrowing, from
both TIndian and foreign sources
would be of the order of Rs. 47,850

crores, This amount will only suffice

[RAJYA SABHA]

General 300

to pay interest on the past debt, That
means, we have reaehed a stage,
whicth we had never reached betore,
when we are borrowing only to pay
interest on past debt. Was the situ-
ation so bad in 1890-91? Wags the
situation ever so bad in the history
of free India? What caused this kind
of a situation? Obviously, the soar-
ing revenue expenditure, If the fis-
cal deficit was caused by increased
outlays in capital expenditure, that
would have had some redeeming fea-
tures. Ilere would have been some
siiver lining in the dark cloud of gal-
loping fiscal deficit. But that is not
the case. There has, in fact, been a
decline in the capital expenditure.
The provision for .capital expenditure
in the Central Plan and -Central as-
sistance for State Plans .came down
by 6 per cent in nominal terms; not to

speak of real ‘terms, In other words,
tne reduction in the Central Plan
outlay and assistance came down hy
15 per eent in Tubstantive terms, It
was very Iinteresting to hear
the explanation from Mr,  Singh on
Doordarshan, sepn after he . presented
his Budget. He said, “Don’t bother
about fiscal deficit, After all, in India
there is a lot of bla¢kincome” If
you take black income into eonsider-
ation, the percentage of fiscal deficit
What a.wonder-~
ful piece of sophistry... (Interrup-
tions) ...

would come- down.

SHRI S. K. T. RAMACHAND-
RAN (Tamil ‘Nadu): Madam, we
know about black money and black
market but we. have never heard.of
black income,

SHRI S. JAIPAL REDDY: Madam,
I cannet trea; Parliament as .a.class,
Therefore, I refuse to:be «drawn: dinto
a debate ‘with my ‘friend,
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THE DEPUTY CHAIRMAN:; 1t
there .are no intercuptions, I think,
we can then have the business in a
more orderly manner,

SHRI S, JAIPAL (REDDY: This
proposition, strange and perverse as
it is, could be valid in 1991-92 as
well? Why did he come forward
with this formulation only now?

Another explanation was that, after
all, fiscal deficit is not to be bothers
ed about, for it could stimulate de-
mand in the market,

Apparently, he has made a somer
sault from being neo-classist to being
a neo-Keynesian, It will have some
substance if the expenditure, as 1
said earligr, was incurred in capital
expenditure, in Plan outlays, in crea-
tion of assets, in increasing infrast-
ructural strength of our econmoy, in
removing the supply bottle-nacks, in
improving the supply responses, No.
All this money was spent away on
wasteful things, In this %ackground
of frightening fiscal deficit, Dr. Man-
mbhan Singh was so generous as
give away Rs, 2,300 crores in customs
duties, Why? Because Dr, Singh can
disobey, ignore, disregard the aspi:
rations of the people of India, the
protests of the Opposition, but cannot
afford to ignore the directive of the
International Mornetary Fund. The
International Monetary Fund has, no
doubt, advised the Government to
reduce the fiscal deficit. But is was
more interésted in getting  India’s
borders opened up for the goods of
multinationals, Therefore, the
IMF does not lose sleep if your defi-
cit goes up., But it would find fault
with you in case you did not reduce
the height of your tariff wall, It is
a very strange spproach,

Everybcdy ta'ks of the examples o?
Agian tigers like Singapore, Hong-
kong, South Kurea, even Thailand and
Indonesia, I don’t consider them to
be proper examples, Even if they
aee considered” to be proper examp-

les, are you following their example? |
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What was done in those countries?
External liberalisation, what is also
known as globaligation, followeqg in-
ternal deregulation, followed State
protection and Siate intervention.
External liberalisation came last
afier the internal strength of the
economy was built up, But what
are you doing? You are going in
a reverse direction, You are open-
ing vp the economy without sgreng-
thening the Indian economy. There-
fore, my genuine fear is that our
ecenomy will fall between two stools.
We will have the worsr of oth
wo 1ds,

Now, ler us take steck of the ec
onoiny as it obtains today in India,
The economy in our country today is
causing concern becauss the growth
1s sluggish. What is the growth rate?
3.8 per cent. That again is because
of the contribution from agriculture,
Fortunately, for you for the past four
or five years the rain-god has been
merciful to all of us. I don’t real-
ly believe in God, But I do pray to
rain-god because our entire economy
still depends on rain-god.

THE DEPUTY CHAIRMAN: You

are praying for rain-god because you
prefer rain,

SHRI S, R, BOMMAI (Orissa):
You are thankful to the mbnsoon,
not to Dr. Manmohan Singh_

SHRI S. JAIPAL REDDY: I am
appalled to find that Dr, Manmohan
Singh takes credit even for the good
monsogn, The industrial growth
this year has been unly 1.2 per cenb.
The capital goods manufacturing has
experienced a negative grawth ot
eight per cent that is minus eight per
cent. Is that what you are proud
cf? We were told in 1991 that the
stiuctural adjustment policy would
take three years to deliver goods,
Now, three years have passed, We
now know the goods that this policy
has delivered. The Government
takes a lot of credit for the foreign
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exchange reserves. But what Jo

they consist foreign

zomfortable?

of? Is our
exchange position very
If that was so, how ig it that India‘s
rating in the market of international
«redit has not been revised upward
by Moodys? How is it that our rat-
ing remains at the same place as il
was four years back? These reser-
ves, Madam I would like (o submit,
are fragile, You really
depend on them, Madam, 1.3 billion
dollars came into the equity market.
2.5 billion dollars came through Euro-
issues and the remaining money was
purchased by the Reserve Bank of

India.

cannot

" Now, the Government talks of ex-
port performanee, It is grue that
our exports grew up by 21 per cent,
But how diqd it happen? You will
be able to bamboozle the people
with this kind of statistics, Our base
last year was so low that our per
formance on export-front had to be
as high as it turned out. The ques-
ton is: Will we be able to repeat
this nex; year? Is this gowth sus-
tainable? And this performance
was also on account of the partial
opening of the Russian market
in dollar terms which was
not aveilable to you last year, Madam,
quite apart from the bad situation
we are finding ourselves in, We may
also bs in for nasty surprises in the
next fiscal year. I don'y like to sound
eynical. The statistical possibility
nexy year is a bad mousoon. If you

consult any meteoralogist, you will be
told so. 1 wish this sign goes Wrong.

Secondly. the oil  prices in the
world market can go up.  This year
we could manage because the @il
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prrees were at a historic low, Tne
kind of hot money in foreign ex-
change reserves which we gathered
could alsp be withdrawn. These are
the dangers tha; our coun.ry
must guard itself against. Apari
from spelling gloom for the stock
market, the Budget, I find, has spoit
doom for the small sector. Of Rs.
1068 additional excise levy sought to

be raised. Rs. 100 crores are io
come from the small sector. Why
do you declare ¢his kind of war

agains; the small scale-sector which
has made such a great contribution
to Indias exports? The stecl secro:
is facing sickness, You have allowed
steel to be imported. You have alsore

duced the Customs duty on steel
I do not know why such a
policy has ‘been initiated. 1

do not cee any method in this mad
ness. Take for example. the agro-
paper units, They account for 30 per
cen{ of paper production in the
country. On account of changes in
excise duty they face the prospeat

of closure You have simplified (he
tariff structure. I welcome that be-
cause the tariff structure hag long

been in need of simplification. But
should the oconsequential burden be
necessarily passed on to the small-
scale sector? Should you not take
care vf the small—sector before go-
ing for simplification in the tarift
structure? Now the relatively well
to do sections have been given con-
cessibns in the sphere of direct taxes,
I do not know why any concessions
ghould be given at all, either in the
area of customs duty or direct taxes
when your fiscal deficit is galloping
You gave away Rs, 2500 crores in
direct taxes. In other words, you
have provided relief to the relatvely
well-to-do sections, I am not op-
posed to reduction in direct taxes
altogether, But this was not the
time: A wise industrialist would not
bother about reduction or non-redu-
ction in direct taxes, He would
welcome measures to support his
industry. What is the point in
weakening hig industry while redu-
cing hig income tax burden? Where
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ducs he end up? When he is going
L.oke, ap any rage, he will have to
pay less tax, Look at the ireatment
»ou have metled out to the poor man.
You have lvied on him Rs 4,000
¢rores (hrougn price hikes before
you presented the Budget. The Rail-
way Minister has imposed az burden
of Rs. 1,000 crores, You have cut the
subsidy on food (o the tune of Rs,
1,200 crores, All this means that you
have directly or indirectly imposed
a burden of Rs, 86,2200 crores on the
pobrer sections, while you gave
away more than Rs. 4,000 crores in
the area of taxes which concern the
richer sections and foreign compa-
nies, To control the fiscal deficit, the
first thing you did was to withdraw
subsidy on fertilizers, The farmers
were hit. When the farmers pro-
tested, you increased the procure
ment prices. That led (o rise in the
price of food articles; that leq to
rise in the issue price of food articles
fhat got reflected in the wholesale price
index, not to speak of the coasumer price
index, The price of food niticles his gon
up by 14 per cent. You may tel' us that
our inflation rate right now is only bet-
ween 8 and 9 per cent,
But it is the
1.00e ., which
parg of

food
constitute a
our

articles

large
wholsesale
prices index, and the prices
articles have gone up by 14
per cent in this fiscal year only.
Now, as regards infrastructure, you
have done nothing to remove the
bottlénecks in the infrasstructural
sector, You have left it to the multi-
nationals, I am not, in principle,
opposed tv investmeny by mulii-
nationals in, say, power sector. But
what are the conditions under which
this investment i provided? You
have, by implication, agreed to ensure
16 per cent return for their equity
participation in addition to other in-
centives, Is this the way you would
like to have the infrastructure in the
country improved? So far as the
gocia] sector iy concerned, it has
beenn strved for the last four years:
not only has there %een no increase
in real termg but there hag also nvof
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been any increase even in nominal
tetms, Only this year some increase
has been made, that too, only for
rwryl development. In my view, it
is northing more than an exercise in
lokenism, I am surprised 'to find that
the impory duty on power -equip’
ment would be zero; there will be
no Customs duty whatsoever, on
power equipments. If this is the
palicy, what would happen to the
BHEL of which - the whole nation
has been  consistently and  legi-
timately proud? 'The BHEL did
successfully compete with multina-
tonals in the Middle-Fast and
 xeelte pro;ects on turnkey basis,

within the time schedule and without

(oit overruns, Do you want fo kill

cuth an organisation ag the BHEL?

And what ig your policy in regand to
PSUS. The Finance Minister said
that he could not, for a variety ot
1essons, disinvest the shareg of PSUs,

1 can understand privatisation thougn
I do not support it, But I nave never
lirem able to understand thig method
cf diginvestment. You are being intel-
jectually and poljtically dishbnest. If
vou have the courage, then say from
the housetop that you want to priva-
tise You are mot saying that for two
- osong,  Firstly, it doeq not suit you
rolitically. So, you want to take reco.
urse to backdoor privatisation, Secon-
Jly, you don't want to Jeclare it in o
many words because there is nobody
in this country—my friend, Mr, Kamal
Morarka and Mr. Krishna Kumar
Birla would beer me out—who can
buy our public sector undertakings.
The market worth of BHEL is any-
where upwards of Rs, 20,000 crore,
Show me a group of compa.nies, if
not a single company, which can buy
anly of such public sector companies. . .

(Interruptions)

SHRI JAGESH DESAI; The markos
value of the §ssets of the public sector
undertakings is more than Rs. 10,00,000
crores,

SHRI S JAIPAL REDDY; T agree
with Jageshbhai, Thereﬁore you.don't.
want to say that you mre privatising
It vou really believe in privatisation,
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you will get more money. Quite apart
from disinvestment or privatisation,
what do you want te do with they? L
can understand  your decision to sell
them, Margaret Thatcher, before she
went in for privatisation, adopted cer-
tain methods. You did nog de any suci
thing whicn, thercrore, led to g scan.
dal. The other day, Dr. Manmohan
Singh said that hiy entire Finance Mi.
nistry in this year was busy mnswer-
ing the queries from JPC angd there.
fore; the Finance Ministry did not
find time to disinvest the shares ©of
PSUs, Could there be a more ridic.
lous, outrageous explanation? The
point, I am trying to make is, what
ever you may do with these PSUs,
are you going o let them survive?
You are not selling them_ In the mean
time, you are deliberately starving
them They are on the point of being
killed, The orderg for all major public
sector undertakings have been declin-
ing progressively in the last three
years, At this rate, they will not be
alive to find a purchaser for them
I charge you with the policy of kil-
ling the PSUs which have been built
in the lasy four decades with the
blood, toil, and tears of the people
of India,

SHRI N, E BALARAM: Yes,

SHRI S. JAIPAL REDDY: Don't
you feel any emotional attachment to
them? I am not talking of the sick
units, Well, of course, it wlil be very
wrong on my parg to expect any
emotion either from the Prime Mi-
nister or from Dr, Manmohan Singh.
They are really emotion-proof. The
essenee of this entire approach ap
pears to be only to appease and pro-
pitiate the goods of IMF and the
World Bank sitting in Washington
and do nothing about the Indian in-
dustry, T have never been a great
admirer of the Indian industrialists
Let me refer (o Mr, Palikhivala, whe
has been the high priest of liberalis
sation in the ocountry long before
you' thought of it, The other day he
wag alsc bemoaning that the Indian
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companies would nog long remain
indian a; all and they will be tan...
vver, But my appeal to Mr, Palku
vala and friends of his like is that
he should not be merely bothered
about their private -companies, he
should also be equally bothered
abouy our public sector undertakings
which are as Indian as the private
sector companies, T am not  saying
that you should discriminate in 1.
vour of the PSUs, Once Asoka Mehta-
ji said in one context, “to  provide
only protection wo PSUs would not
be correct.” He said, “sheltered de-
velopment,” would lead to stunted de-
velupment.” Therefore, I am not for
protecting the PSUg from competi-
tion, But you provide support to the
PSUs. Our blood boilgy at the way
you are trying to kill them by being
neglect and deliberate neglect.

Madam, what is the outlook for
the next fiscal year? Do I see any
giowth? The Finance Minister clai-
med that the Budget would speed
up industrial recovery, the Budget
would strengthen the capital goods
manufacturing sector. When you have
reduced the customs duties
in this steep manner how can
this sector grow? I am not opposed
to global competition ag well. But
there must be a transitional
period. Are you able (0o provide
the ftransitional period? Liberali-
sation, as is understood all
over the world, is a multi-dimen.-
sional affair. This Government ap
pears to thing that liberalisation
means uvnly one thing, that is globa«
lisation, and nothing else a¢ all. So,
there is not going to be any growth
whatsoever, In my view, we are in
for further, deeper stagnation, Apart
from stagnation, look at the rising
prices, Effectively, they are already
10 per cent and more, Statistically
you may say it is hovering between
8 and 9 per cenf, Between 1950 and
1980, our growth rate was 3.5 per

cent. So, the late Mr. Raj
Krishna said, our 3.5 per cent
really was Hindu growth rate,

He put it in a geod humour fashon,
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But it was during the ‘eighties that
we crossed this somc barner, Our
growth rate in the whole of ‘eighties
was 5.6 per went. And following
your liberalisation, we are well be«
low 3.0 per cent. So, the pruspect
of stagnation is staring in our face,
and [ have said already that innativa
will, once again, get into a doubuw
digit circle, 1 do not want to take
1ecourse to that much abused phrase,
though ligtle understood and less
practised, But, I have no opuon.
This Budget is, in fact a prescrip-
tion for stagnation.

Madam, Dr, Manmochan Singh has
had a honeymovun with this couniry.
But he should know tha; this noney-
moun has ended. Like all  honey:
moons, it alsv ends. But honeymoon
is often followed...

SHR1 MENTAY PADMANABHAN

(Andhra Pradesh): You can have
¢xtended honeymoon,
SHRI S. JAIPAL REDDY. The

foneymoon is often followed by ex-
vended happy conjugal life, 1 am
usipng these words  metaphorically,
This honeymoon is being followed
by, what I might say, symptoms of
djvorce.

SHRI SATYA PRAKASH MALA-
VIYA (Utiar Pradesh): Prior to
judicial separation!

SHRI S. JAIPAL REDDY: It is
heading towards g divorce, Of late
oyr Prime Minister has been preten-
ding to be a8 political philosopher.
Both at Daves and at London, he
has been speaking vf a middle path
I wag wondering as to why Mr, P
V. Narasimha Rao who has never
been know 1o thisk on-his own has
sudder]y hit-upon a new line-of thou-
ght, He knows that he cannot impose
any kind of ficcal discipline in the
country, Middle path is nething but
a euphemism for covering up uncon-
trolled and growing fiscal defieit and
revenue expenditure. T wish he were
to show courage in  sticking to the
middle path in regard to external
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Liberalisation, If he has real faith in
the miadle path, he sholud not have
allowed the customg duties to be re-
duced in the manner they were.
Since Mr, P, V. Narasimha Raoc is
speaking of the middle path, I would
call upon the Finance Minister to
avuid cats in custom duties. That Is
the middle path, Middle path is npt
mixiure of internzl profligacy, and
external hiberalisation,

With these tew words I would re-
quest the Finance Minister not to
play a costly and a colossal hoax on
this mnation, He should take the
lndian economy more seriously, He
should hother himself more sbout
the people of Indian and the economy
of India, Let him not listen to the
advice of others. I know Dr. Man-
mohan Singh is g competent econo-
mist. In our country pelicy changes,
but the policy-makers do not change.
Dr. Manmohan Singh tried tp create
an illusion that he was the saviour
v'ho descended on this pation in 1991
from the blue, Our memory is not
so short. Has he not been serving
the nation in one capacity or the
other for the last 20 years? So, only
policy changes, policy-makers do not
change, If this policy has now ended
up in a gross failure, in a gargenfuan
monstrous failure, it is because only
policy changed, policy-makerg did
not. May I also add, Madam, in our
country Governments change but
the character of the State does nbt
change? The character of the State
has always been soft, When you em-
bark upon structural adjustment
policy, what you need is a hard
State and if you adopt soft policies,
it will mean hard landing and crash
landing for the nation. ’

THE DEPUTY CHAIRMAN: Be-
fore I call upon Mr, Krishna Kumar
Birla to speak, I will take the sensa
of the House. we have still to have
a 10-hour discussion on the Budget.

If we dispense with the lunch hour
and continue,. ..
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THE DEPUTY CHAIRMAN: Yes-
terday we - had the lunch hour,
Malaviyaji.
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~ THE DEPUTY
Otherwise, what happens, those
Members whose names are listed
from the major parlies get the best
time, but the Members who are com-
‘ing under ‘Independents and Others’
get the worst time,

CHAIRMAN:

Let-ug at least glve them better
time, So, we won't have the lunch
shour, We won’t adjourn for lunch
Thank you very much for your co-
‘eperation.

Yes Shri Birlaji,

SHRI KRISHNA KUMAR BIRLA
(Rajasthan): Madam, I rise in sup-
pory of the Bill. The present Gov-
ernment has been in power for less
‘than 8 years, At that time the eco-
nomy bf the country was in 5 critical
,state, arising out of.‘certain exterio:
‘problems, structural problems and
certain constraints, Foreign = ex-
change reserves ag vn 30th June,
1991, had touched-an all-time low in
_recent' years— § one billion and the
~country wag on the verge of default,

Sweeping reforms were introduced

. by :the Government under the Prime
Ministership of - Shr; Narasimha Rao

and the economy was liberalised, As

a result, the country is out bf crisis.

. Our present foreign exchange reserve
is § 14 billion exports have risen by
.21 per cent in dellar terms in the
first 10 months of the year 1993-94,

foodgrains stock is 23 milljon tonnes,

. exc¢hange value of rupee is fairly
steady, India, in my opinion, had

never done so well in recent times
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far as economic field is ~concerned
Expectations for the future are still
better. It is hoped and expected that
India will have a golden period in
times to come. I gm rather optimis-
iic. India has achieved a let. Yet
a lot more has got to be achieved.

The new proposal of the Finance
Minister of prepaying $1.4 billion to
the IMF is said to have created tre-
mendous confidence in the minds oi
the IMF and other world bodies
India, in short, has been able to
generate immense confidence in the
international community. Madam,
with these preliminary remarks |
offer 5 few suggestions.

Firstly, take the total non-Plan ex-
penliture for 1994-95. The total js
about Rs. 1,05,117 crores, The inte-
rest payment liability in this comes
to Rs 46,000 crores, which is a large
chunk. It is, perhaps, the largest
chunk, It has been said that this is
a legacy of the past. The question iz,
what do we do for the future? The
interest burden could be reduced by
reduction in Government borrowings,
and the need for borrowing will end
only when ‘two objectives are
achieved Firstly, the revenue defi-
cit should 'be reduced. Our =aim
should, in fact, be to completely wipe
out the revenue deficit, Secondly,
the performance of the public sector
units should improve, There are 237
Central public sector units in the
country, The investment in them is
"Rs. 1,46,000 crores, and the net profit
is only 2.4 per cent, This is a matter
of deep concern.

SHRI JAGESH DESAI (Maharash
‘tra): This one lakh-odd crores
_both loans and equity.

'SHRI KRISHNA KUMAR BIRLA:
. But these are the figures published by
the Government themselves,

" SHRI JAGESH DESAI: The figures
"are correct bur what about equity
and loans?... (Interruptions).. About
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Rs, 8,000 crores of interest is paid by
the public sector to the Government.
You should take that also into ac-
count and six per cent on the equity.

The Vice-Chairman (Shri V- Narayana-
samy) 1n the Chair.

SHRI KRISHNA KUMAR BIRLA:
These are figures which are publish-
ed by the Government publications,
I am only quoting the Government
publications without either disagree
ing with them or-disputing them in
any way.

In 1993-94’ the fisca) deficit in the
revised budget has increased from
4.70 per cent, as planned in the bud-
get, to 7.30 per cent of the GDP,
and the overal}l deficit hag increased
from Rs, 4,314 croreg tv Rs. 9,000
crores. The question is, what is the
inference that we can draw from
that? I would propose that a proper
check be kept over its expenditure,
if a proper check js not exercised
over expenditure, there is a grave
danger that the deficit of Rs, 6,000
erores wich hag been planned for the
yvear 1994-95 may, unfortunately, in-
crease further T would therefore

“urge the Finance Minister that he
shbuld keep a very tight check over
expenditure,

Madam, the Finance Minister an-
nounced regarding rupee convertibi-
lity in thé airrent account, Now,
this was a very lauduble staiement.
After a few days, the guidelines of
the Reserve Bank of India were pub-
lished. The inference of the guide-

" lines is that the amount of allow-
.ances has been increased. To give
you an instance, take the travel
guota, Formerly the amount was
_ % 500 dollars. Now it has risen to
$§ 2,000 Still there are restrictions.
Under these circumstances, it is not
correct to say that there is full con-
vertibility, So far as cirrefht account
is concerned, In my opinjon, there is
. ho current account convertibility in
, full, T hope that convertibility of cur-
rent accoun in th2 real sense of the
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term will be achieved before long: I
also hope that as the foreign exchange
reserves inerease and convertibjlity‘in
capita] acoount will-also be-introdiic-
ed. This will add to India’s prestige
and India’s influence. :

Sir, I am very happy to state that
India enjoys a top position and is the
first chojce as far as foreign investors
are concerned. This is owing- to many

reasons, First; 'Tndia is a - democratic
country. Second, we have got ah
expanding consumer market mainly

owing to the prosperous middle
class, which accounts for 200 per cent of
the total population of the country. Third,
the country has got a very well developed
legal system where justice for afl is
assured.

The fact that India enjoys the top
position is a very weicome sign, but side
by side I would like to plead that we
have got to be a bit cautious. I would
explain the reasons. Foreign institutions
are gigantic in sizez. How huge they arc
can be seen from the following example.
Take the case of Bombay Stock Exchange,
to which a reference was made by Mr.
Palkhivala. It has a total market capita-
lisation of all quoted shares to the tune
of about $115 billion to $120 billion.
whereas a large number of foreign finan-
cial institutions have not worth of over
%100 billion. The foreign financia] ih-
sti;ution who invest in our equity 'shares

‘do not have philanthropic attitude towards

the ceuntry. They have no love for ‘odr
country.  The people controlling the finan-
cial institutions are sound businessmen ard
their aim is to make profit. So, if "at
any time a corporate raiders approaches
them with an atiractive offer, they will
hove po difficulfy. their conscience will
not prick them, to sell off their “entife
shares. So, my point is that if the foreign
corporat leaders take over these shares.
the Tndian business houses cannot do
anything; these cannot purchase them
back. The point that I am trying to ntake
out is that at present the Government
of India has put a ceiling of 24 per cent
on F 11 purchases. Keeping in view the

‘dangers involved in ‘cornering the minot
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Indian pariners and take aver compleie
control, this ceiling may be reduced 1o
10 per cemt. That is the fecling of the

businessmen. 1 would like to give an

example in this regard. In South Korea
and Taiwan, which are industrially very
advanced, they too have laid down that
the aggregate holdings of the foreign
financial institutions will not be more than
10 per cant as far as-the secondary market
is concgrned.  As far as the primary mar-
ket is concerned, if a foreign entrepreneur
wants to start a company, he has the
freedom to do so. I am very happy to
say that my friend, Mr. Jagesh Desai,
who himself i3 a good economist will
support .this.

Sir, another suggestion which 1 want
to make is to float non-voting equity
shares. Now the result of that would be
that the foreign financial institutions who
are genuine investors would immediately
take a look at the nom-voting equity
shares provided they, carry a higher divi
dend. The businessmen of the country
are prepared to do that. These non-voting
equity shares can be sold to the foreign
financial institutions. In case that'is done.
corporate raiders coming to YIndia would
be very much reduced.

There is some confusion regarding in-
terest rates. The Finance Minister had
ammounced in his Budget speech, reduc-
tion of 1 per cent on interest rates on
‘term Joans by the Indian finan-
via] institutions. But he was silent on
reduction of interes: rates on the working
eapital requirements of the company. The
interest - rate on term loans is 16 per cent
-which, in my opfnion, is very high. The
interest rates in Western countries inchud-
ihg Yapam is 6 per cent. How can then
the capital goods industry of this country
compete with the foreign swppliers? T wif
give you a concrede instance. As you are
aware, our Government wants to moder-
nise the textile mills owned by the NTC.
¥ they are not modernised, then, they
would have to be down closed. Now,
the point is where the money is going to
pome from for this modernisation, T do
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go to the Finance Minister with the plea
to release some mopey. 1 know hus dutfi-
culties also. The Government of lad:a
cannot release any money. A suggestion
was given to the NTC mills that they
should invite global temders for moderni-
sation. They have invited global tenders
and opened them. I am happy to say
that quotationa of the indigenous manu-
facturers om an awerage are 30 per ceal
cheaper. But the NFC mills require de-
ferred payment and that is where the
catch lies. The foreign bidders can ar-
range for 8 to 10 years credit. With some
problem or with some difficulty, probabiy
with the help of the Fimance Minister,
the Indian bidders may also not be able
to arrange it. They may arrangs it for
5 to 7 years, but in case, we all went and
pleaded with the Finance Minister to help
the Indian manufacturers ¥ am sure that
he will arrange for extended credit terms.

Apart from this, the rate of interest
which they are offering for 8 to 10 years
is 6 per cent. Again our rate of imierest
1s 16 per cent. ‘bhis means every year,
the indigenous munufacturer is at a dis-
advantage of 10 per cent rate of interest
compared to a foreisn manufacturer. The
ultimate analysis is that even though the
indigenous machines are cheaper, taking
the rate of interest into account. They
become dearer. Ultimately, it will be
found that the indigenous machines are
costly. TIn cas¢ the indigenous manufac.
turers stand to lose, they stand to suffer,
if they stand to loge or suffer, it will not
be due to their fault. If the Indian finan-
cial istitutions are offering them loan at
a higher rate of interest, it will bs to the
disadvantage of Indian supplies. That
also result from the Gowvt's liberalisation
policy. T am always for libera'isa‘ion.
But liberalisation doesn’t mean that indi- *
penous suppliers should spffer and they
should close down their units on account
of unfair foreign competition. I am
going to meet the Pinance Minister sepa-
rately to explain to him about this matte”
in greatar datails.

Sir, the Opposiiton charged that tha

" Budget was auti-peop'e. 1 am sure when

the Finance Minister gives his teply he
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would be able to state the position lucidly.
1 will give you only two instance to show
that it is net anti-people. Firstly, there
are several proposals in the Budget to
improve the econmomy of the rural areas
whete. 75 per cent of India reside. I will
give only two instances. Take the case
of NABARD. This is the apex agency
for rurat credit. Ity capital is being in-
creased” by Rs. 200 crores this year; Rs.
109 crores’ By the Government of India
and' Rs. 100 crores by the Reserve Bank
of India. Secondly, the Finance Minister
hag announced that the restriction on do-
mestic movement of foodgrains and agri-
cultural goods will be completely remov-
ed. I am sure our farmers will be great'y

genefited by this. These are welcome
steps.

I wanted to say something regarding
dumping. But, Mr. Vice-Chairman, as
you have rung the bell, I skip that point.
Now, specific rates of excise duty are
being replaced by ad valorem duty. In
my opinion, this has not been a step in
the right direction. Assessing the correct
value is a very complicated matter. This
issue of value determination, in fact, has
been lying before the Supreme Court for
quite some time. The Supreme Court
his né6t yet given its judgment as to how
the value is really to be determined. It
is a very complicated matter because
value ‘is a matter of subjective imterpre-
tation. In case ad valorem duties arej
really enforced, it would lead to a lot of
frictiorr between myanufacturers and excise
adthorities. In my opinion, the Govern-
tioent of India should reconsider this
matter. The second point is, the change
from dpecific duties to ad valoremi duties,
it is goitg to affect 2 large number of
industries very badly. 1 would cite the
éxmirle of the blended yarn industry.
patticularly those manufacturing finer
counts, cotton yarn, jute products, small-
scale sector ptople, polypropylese indus-
try, etc. Thess industries are going to
miake representations to the Government
of India and 1 hope that they will con-
sider them sympathetically. In case of
any hardship, T hope the Financo Minister
will take corredtive measures to see that
the uhintentionnl hardship is redressed.
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Sir, the total plan Expenditure, both
in revenute ;nd capital, was Rs. 46 ,028
crores in 1993-94 and for 1994-95, the
améint is Rs. 46,528 crores. This
meany that there will be only a marginal
increase of oOne per cent as far as the
total Plan Expenditure is concerned.
If you take. the inflation iato account,
in fact, there is a reduction 1nto ac-
count, in fact, there is a reduction of
cight per cent. This will seriously affect
the cement and the steel jndustries
which depend on Government support.

The Uaigy Trust, in my opinjon, is a
bufky organisation and 1 would plead
that it requires to be broken jntc three
or four corporations like thé GIC. It
wilj add to the efficiency of this orga-
nisatjon. Then, I would like tp make
a point about the ICICI. I do not know
how manmy Members are aware of the
fact that the ICICI which is at present
one of the top-mest financial insitutions
in the country was started by some busi-
nessmen Of this country. My father was
one of them, What happened later
was, when the insurance trade was na-
tionalised, the holding of the private-
sector .in ICICI which was held for the
insurance companies came down and the
Government got the majority of the
shares of ICICI. Now that the pdlicy of
liberalisation of the adopted, I would
plead that these shares are sold to
public and ICICI got be privatised. Sir,
I have been a votary of the investment
allowance. Thig benefits both moderni-
sation and pace of industrialisation.
In my opinion, the endeavour of tho
Government should be to make Indian
companieg cash-rich. In case the MNCs
are there in other parts of the werld,
why can’t Indian corporattons also be-
come the MNCs? This is my feeling.

Regarding the Wealth Tax and the
Gift Tax, I would say that it is better
to abolish both these taxes. The revenue
from the Wealth Tax is Rs. 125 crores
and from the Gift Tax is Rs. § crores.
The amounts are small bug they cause
a lot of problems and harassment to the
assessees. That apart, as far as the
Wealth Tax on companies iz concerned,
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this is levied on a number of jtems. In
my’ opiniod, it is neither sound nor pro-
per. Mostly, such a tax is on what is
called surplug land, Now, the factories
and the companjes seek surplus land for
expansion ‘purposeg and the wise entre-
rreneur will always provide for an ade-
quate land for the growth of the com-
pany. By {.xing the companies by way
of Wealth Tax, the Finance Minister is,
in fact, levving tax on the foresight of
the entepreneurs.

Sir, as 1 stated earlier, the economy
has done well. But I would like to
sound a note of caution. The note of
caution is for this reason  that the
import” of oil is bound to increase in
the yearg to come. So, strenuous efforts
should bz m-~ie'to see that ofi produc-
tion and gas production both rise. In
fact, the matier of concern is that oil
rroductfon has come down from 34
million tomnes ot 27 mijllion tonnes.

. Somcthiny hay been said atout infla-

tion. It was 17 per cent in August 1991.
Now, it isx eight per cent. In my
opinion, it is still high ang efforts
should be made by the Finance Minister
fo reduce it. I think. the Finance
Mijnister said something flike that in
hiq spgech also,

by me will
Finance

1 hope the pointg made
receive the attention of the
 Minister,

- All -steps "in the Budget are aimed
- ag providing major stimulus (o industrial
recovery, (o improve - economy, to give
encouragment fo invesument and capital
goods production. Sir, with these words.
T tonclude by saying thar I am alf praise
for the Finance Minister for a good
Buduwet that he has presented.

S. VIDUTHALAI VIRUMBI
(Tamjl Nadn): Viee-Chajrman,  Sir,
thank vou for having civen me this
_opportunity to say something on the
Budget. Sir. whenever the Budget is
presneted, the nation expects t(hat the
Governrent will go further in the direc-
tion of developing the economy and in

SHRT
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providing social  justice. Economic
growth with social justice should be

the hasic abjective. In 1989-90, when
Shri Chavan Ji was the Finance Minis-
ter, while presenting the Budget, he
made the following statemen. “The basic
approach is thy growth, modernjsation,
self-reliance and socjal justice, “So,
the growth, modernisation, self-reli-

ance and social justice this is
the Dbasic apporach of the Congress

pariy We have to find out the ways
and: meang ‘1o achieve self-reliance as
well as the social justice. The strategy
wag followed by Shri N. D. Tiwari.
when he wag the Finance  Minister.
While presenting the Budget in the
year 1988-89, the sajd: “Is it for the
first time that the deficit financing has
been introduced in India? I am myself
opposed tp the unmanageable  deficit
financing.

“[ very sincerely say that I am
oppose (o deficit financing, when it
is beyond limit. But what does his-
tory sav? My good friend, Mr, Guru-
ad~sway, very appropriately mentioned
that we Dave been taught lessons of
Gandhian socialism  or democratic
socialism by Mahatma Gandhi Jawa-
horlei Nehru, Acharya Sarendra Dev.
Dr. Lohia, Acharya Kriplani Dr. Pat-
tabhi Sitaramayya and wveterns of that
kind, Together we have learnt. Of
course, I agree that Gladstone had a
definition at that point of time. But we
cannot have a Gladstonian budget as of
now. We cannot have an Emersonian
budget. We can have Narendra Deva
budget or a Jawaharlal Nehru budget.”

That is what Shri N. D. Tiwari had said
some years back. We are following the
same path. Inst:ad of following others,
the~e should have been ‘some introspection.

Sir, after the Budget was submutted,
our Finance Minister while giving his
opinion at the Forum of Financial Writers
said. “The overproduction of domestic
industry through high tariffs in the past
had actually harmed the poor and rural
population ag lack of competition led to
sluggish indus‘rial ‘growth and a shift to
capital-intensive " fechnologies. A “spurt in
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industrial activity in a competitive en-
vironment woud be more beneficial for
the poor.” Thar is, he wanted 1o justity
giving importance to industrial deveiop-
ment. As far as the personal integrity of
the Finance Minister is concerned, no-
body suspects that. After this Budget was
presented, who have applauded it? Who
have praised it immediately? The World
Bank, the International Monetary Fund.
I would like o quote here a few lines
which appeared in an article in The
Hindustan Times, dated 2nd March,
1994: —

“World Bank analysts will, as
usual, study the Budge; proposals
and their implications for India’s
economy jn general and their im-
pact on ongoing Bank projects in
particular, But such studies are for
internal use and, as a rule, will not
be released.

The International Monetary
Fund, too, does not usually com-
ment on the budgetary exercises
of member nations, partly out of
the apprehension bvf being accused
of interference, But IMF Managing
Djrector Mechae] Camdessus has on
several occasions over the past two
years publicly expressed his hap-
piness at Indja’s reform and strue-
tural adjustment measures,

Although unwilling to comment
publicity and specifically, a senior
IMF official made on secret of the
fact that he was quite happy with
India’s new Budget.”

who is happy? Who is more happy?
The IMF vfficial! So far, we have ac-
aused the Treasury Benches of it.
But this statement substantiated the
tact,

After these Budget proposals were
announced, we came to know some
facts. What are those facts?
We came to know the facts regarding
the interest payment, Sir in the com-
ing year we have to pay Rs. 46,000
crores as interest payment, As far as
the deficit is concerned, it is a verv
peculjar Budget, Fiscal deficit was to
be brought down to 4.7 per cent nf
the GDP but it has shor up to 7.3
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per cent, Revenue deficit rose from
Ks, 17,000 crores to Rs. 34,000 crores.
In the curren; year it has doubled,
Budget deficit has doubled, It has
disen from Rs, 4,300 crores to .Rs.
9,060 crores, Sir, now it is espmated
that in the coming year there will be
a Budget deficit of only Rs, 6000
crores, Fiscal deficit has gone up by
7.3 per cent of the GDP. Thag has,
more or less, doubled. Fiscal deficit
has doubled, revenue deficit has dou-
bled, Budgetr deficit has doubled!
Sir, the current year's revised esti-
mates have shown a deficit of Rs.
9000 crores in the last year.
How has the Government come to the
conclusion that in the coming year
the Budget deficit will be only Rs
6,000 crores? For example, see the
Budget of 1992-93. According to the
Budge; estimates, the deficit wag Rs,
5400 crores but according to the re-
vised estimates, it was Rs, 7,200
crores, There will always be only a
very smal] difference betwesn - the
estimate; and the actuals. What are
those actuals? The revised estimate
was Rs. 7200 croves but the actual
figures was Rs, 12300 croves. It is
for the year 1992-93, From this what
I fear is that, though it is shown in
the current year’z Budget as Rs.
8,000 crores, it may go beyond Rs,
15000 crores, There is a fisca] de-
ficit of more than Rs, 21,000 crores.
It iz nothing but a criminal violation
of the fiscal discipline It is what 1
accuse the Treasury Benches of The
foreign reserves which we have con-
sist mostly of hot money. The bank
scam and the fall-out of the bank
scax have not ar all been mentioned
in the Budget. What ijs the fall-out

of the policies pursued for the last
two vears? For example, 1 will tell
you, in 1990-91 our expory Wwas to
the tune of Rs. 33,153 crores In U.S.
dollers it comes to 138,477  wmillion
dollars. In 1992-93 vur export was to
the tune of Rs. 54,418 crores, In U S
dollars it comes to HRs 18,789, That
means for Rs, 33,000 crores we were
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able to get 18477 million dollars and
for Rs. §4,000 crores also we were
able fo get only 18,789 million  dol-
Iars. We got vnly 300 million dollars
more, Why was it so when our éxpo~
It was more than Rs 54,000 crores?
You can find out from this how the
money has been devalued. If you
warnt o find out in gan easy way as
to ‘how the devaluation hag taken
place you can fing it out, I can cite
another example, You ecan find out
the devaluation from the One rupee
f:oin which we minted for the last
tnne .lffou will find that the one rup-
B¢ coin’is more or lesy like fifty
‘paise ¢oin of the last time. We are
unable to differentiate between the
coins in the pocket. It is very difficult
to fizd out whether it is a fifftiy paise
com Or 2 one rupee coin. Everybody in
this august House knowsg that the jnt-
rinsic valua of the coin should not be
more than the value determined by
.t,he Government, The eoin is reduc-
ed in size as well as in weight, They
reduced it again ang again, Tt clear-

._Iy shows how much inflation has
’taken deace_ It is the easy way to
understand how the inflation has

taken vlace in India. We must find
out w}_nem we are doing, When we
ask the Government where we gre
going, the Government says we are
going in the proper way, What has
the Minister said in the last Budges®
‘T guote:

“The fiscal discipline is neces-
- sary because the Government has
lived far too long beyond its means.
The rising fiscal deficit of the Cen-
tral Government is the root cause
of our balance of payments prob-
lem, rise in prices, high rates of
interest”

The first is balance of payment. The
second {5 rise in prices. The third is
high rates of interest. For all these
things, what ig the root cause? The
™00t Cause, as i« invented by the hon
Minister, is the fiscal deficit. How far
are you maintaining the last discip-
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Iine? That is the question. If you are
unable to maintain the fiscal discip.
line, it means that you are actually
contrijbuting to the jnterest rate, you
are contributing to be balance of
bayment problem. That is what you
are doing.

Regarding the public sector units,
what the Governmen; says is that
efficiency js essential, environment is
essential, competitiveness js essential
That is why they have decided to
disinves; the public sector units. I
want (o quote from the reply of the
late lamented Prime Minister, Shri
Rajiv Gandhi, to the debate on the
Budget for 1987-88, It is important
*ecruse it will enlighten the hon.
Vembers of the treasuny Benches. He
said:

“The public sector has also done
well, Return from the public sec-
tor has increased from Rs, 7,600
crores to Re, 9,000 crores, This is
good. But our investment in the
public sector during the last twa
years has been very high, We have
almost got 50 per cent increase in
the investmen: in public sector in
these two yeargs, We will reguire
the public sector to function muoh
more effectively of we have to get
adequate returng on investment.

Now, this is very impbrtant:

“I would like at the same time
to clarify that we must not and
cannoi look at the public sector
solely in economic terms... ”

This is what Mr. Rajiv Gandhi told
us then:

“...because the tasks that we
give tbe publie sector are mugh
broader than that, The public sec-
tor hss a responsibility for soeial
development, for opening up the
backward areas, It has g responsi-
hility for training and developing
manpower,”
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“In vertain areas, jt has a res-
ponsibility of frontline researct
and development and conmversion to
production technology. Today, we
are asking them to do all these
things under difficult circumstan-
es. we are asking them to give
much better working conditions as
are available in other nareas,
Therefore, we cannot expect them
to give the same sort of return.”

That is wha; he said. They say
that they cannot expect the public
sector companies or the public sector
units to give the same sort of return.
That is the argument put forth by
the Treaswry Benches now. It ig be-
ing replaced by the views of the late
Prime Minister Shri Rajiv Gandhi.

But stil] they say that they are
working on the same path. It is not
%0.

Sir, what ig the presen; situation

in the country? What are the poli-
cies which are being pursued by the
Government regarding power genera-
tion and hydroe-electric generatjon?
Sir, we are able to generate 84,000
MW. We are having 60 per cent ot
the work load, We are generating
only 185680 MW. Then in the pro-
cess of the construction we can gene-
rate 8,865 'MW further, The total
would come to 23.445 MW. We can
also generate 61,000 MW maore. But
we are going to give it to the private
hands, I; means 75 per cent of the
generating capacity is going to be
handed over to the private people,
Thig is the policy which you are pdr
suing. You are giving encourage-
ment to some vther sectors also.
You are glving thousands of crores of
rupees to the Nationai Renewsl
Fand, What for? The National Re-
newsal Fund is nothing but it is send-
me emnloyees from one workshop
¢y another workshop, For tha; yor
are pumping the smount Even in
the Supplementary Demends last year
vou had-incressed it bv Rs. 320 crores.
Now aiso you  ave very particular
about that. You are deposifing

.
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money in the Natjonal Renewal Fund
oniy to see that the employeeg are
sent out from one place to another.
We asked, “Wha¢ js this?"' The Gov-
ernment replied,, “There is no retren-
chment.” We are not asking about
the retrenchment. What we say is
that when we send people like this,
automatically there would not be any
further employment in the same sec-
t, We could not get any reply from
¢z Treasury Benches on this point.

I did raise the issue of privatisa-
tion of insuranece business When 1
asked about it the Finance Minister
t7ld me, “It is a hypothetical ques-
ton. There is one Committee which
has to submi; its report. Th#k only
wa can come to g oconclusion” At
that time T told that the World Bank
had compelled the Governmen; of
India to seze that insuramce is open
for the private seetor, That ig num-
Her one, Then you should not give
any instruction and vou should net
dictate for the export obligation.
That is number two, Thirdly, you
should nor trv. for the timeframe
indigenisation.  You have already
given up the time-frame indigenisa-
tion programme and the export obli-
gation when you announced the In-
dustrial Policy in 1981, New, you
are going to hand over the insurance
business (o the private people So.
vou are working under the dietates
exerted by the World Bank.

As far as this Budget is concerhed,
there i< nothing for the poor people.
This Budget is for the rich people
and the corporate seetor. You have
given all kinds of fadilities to the
rich people, You are not worried
about the people who are below the
poverty line. You are not thinking
about these people.

You have already reduced subsidy
to agriculture drastically, If you go
through the position of agriculture
subsidy for the last 10 years you will
find kow the subsidy to agriculture
has been veduced in relation to the

+
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GDP, It has gone down from 2.4 per
cng to one per cent, Still you want
it to go down, You think that sub-
sidy is nothing but cmoe from
one section of the society to
to another section of the society,
What you have to do at least to pre-
vent the migration from village to
city, is thay you must appoin a
Committee to find out how much in-
crease you can make for .the agro-
based industry, Unlesg and until you
do this work this country cannot
Progress.

) Regarding Income Tax ex-
00 P&, cmption to the salaried class,

I feel we are following an

ad hoc method. Every time the sala-
ried class has to find out what the
hon, Finance Minister has announced,
In Australia, they follow a different
method, They have accepted some
basic ambunt as pay. They take into
account the inflation rate in a parti-
cu'ar year and accordingly, the ex-
emption limit is enhancad. I fez] the
same policy should be adopted even
in India. We will not have to de-
pend on the Finanee Minister, Peb-
ple will be able to calculate on their
own, devending on the rate of infla-
tion. Regarding interest payment,
last year our revenue receipt was to
the tune of 41.5 per cent, In the
coming yeavs, this is expecteq to rise
by 45 ver cent. But all this <go
towards payment of interest. {ou
can find this out from the d Aficit,
When you take the deficit int, ac.
count, it comes to Rs 46 000 <irores,
What dn vou have to say? Y .u talk
abou+ fnveign exchange every dav. 1
wou'd like to know what lavpened
between 1988 and 89. In 1988, the
intevest amount was only Rs 7.400
crores. In 1989 it went . up to Rs.
28.000 crores. It did not merely
double. but it oauadrupled. From
Rs 7400 crores it went as high as Rs.
22 000 crores. The cconomy was ac-
tuallv ruined., Who ruled the coun-
trv all there vears? Whbha adminis

tered this country all these years?
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It was you, Therefore, you are res-
ponsible for it. The people suffered
because of the mistakes committed by
you. Regarding excise duty, I feel
the Government must talk to the
people who are affected by it, You
have imposed some excise duty on
the leather industry. Ultimately,
who will suffer? Even in the case
of container manufacturing industry,
1 feel the Government must talk to
the people. The Government must
talk to these people and come to some
amicable solution. Our share in the
world export market came down from
2.5 per cent to 0.4 per cent, In 1993,
our exports had gone up by 3.1 per
cent in dollar terms. But our im-
ports have increased to 11.9 per cent,
How are we going to fill this gap? It
is very difficult. Regarding the capi-
tal adequacy norms imposed on the
banking industry, I feel our banking
industry will not be able to manage
it. Supposing a man takes a loan of
Rs, 1 crore and does not pay interest
in that case, this Rs, 1 crore will be
shown under doubtful accounts and
the interest accrued and not paid will
be credited in the books. People
from foreign countries. people from
America, started ~aying that we were
practising wrong methods, To main-
tain capital adequacy, the Govern-
ment has made a provision for bud-
getary support tc the extent of Rs.
11,300 crores.

THE VICE-CHATRMAN (SHRI V.
NARAYANASAMY): Kindly con-
clude.

SHRI S. VIDUTHALAL VIRUMBI:
I will just take 2 to 3 minutes Please
be generous, Regarding the Budget,
I would like to quote what Mr.
Veerappa Moily, the Chief Minister of
Karnataka said:

“The Government felt that the
present pattern of transfer of re-
sources from the Centre to the
States did not build =ny positive
incentive far better performance in
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resource mobilisation and prudent
resource mobilisation, On the con:
trary, the States with better re-
source mohilisation felg that they
were penalised by the successive
Finance Commissions,

It wants the Commission not to
pursue blindly the objective of re-
ducing the fiscal deficiis of the
States, ‘The blinkered view’ that
public sector investment should be
reduced to leave more funds fox
the private sector should not e
followeq with religious fervour.

The IMF conditionality of reduc-
ing the fiscal deficit of the Govern-
ment, it argues, has been carried
down to the State level through
the first guideline to the Commis
sion to aim at the ‘objective of not
cnly balancing the receipts on ex.
penditure on revenu account of both
the States and the Central Govern.
ment but also generating surplus
for capital investment and reduc-
ing fiscal deficit.”

Karnataka hag urged the Tenth
Financa Commission to recommend
substantial financial transfers from
the Centre to Stateg, to reduce their
fiscal deficits.”

Sir, 1 shall tell you what Karna-
taka feels, The memorandum sub-
mitted to the Tenth Finance Com-
mission says: “While the Central
fiscal deficit alco inclules monetised
deficit, the net borrowings from the
Reserve Bank of India in case of
the States, the monetised deficitis
limited to a small extent by way
of permissible Ways and Means
Advance and overdrafts. The

- Yjmits of Ways and Means Ad-
vances has remained fixed for
quite some time and the moneti-

sed defici; does not increase on this
account. 'The monetary impact of de.
ficit at the Centre has been very much
folt because it has been pushing up
the price level through increased
money supply. The high rate of in.
flation, in turn, has created a balance

of payments problem, The Stares
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only have revenue deficits an] over-
all Budget deficip and the oniy fiscal
aeficiy is the pubuc debt of tbe
States,” This is wha; was said. I
think, now, the Centra) Government
will open its ¢yes.

Sir, the only other aspectg that I
would deal with is rega.ding food-
grains and employment, You can
find oug that the fvodgrains produc
ticn in the last year...

THE VICE-CHAIRMAN (SHRI V.
NARAYANASAMY): lhere is an-
viher speaker f.om your party, Butg
since you are consuming the whole

time of your party, he may not get
any time.

SHRI 8. VIDUTHALAI VIRUMEL.
That we will adjust with each oiler,

Regarding foodgrains, the agricul-
wral production increased by 3 per
cent and the foodgraing stock also
increased. But, during April—Nov-
ember, 1991, the offtake by the public
distribution system went down,
How is it so? In 1992, from Apri] to
November, jt was 11.7 milkon ron-
nes but during the year 1993, that is,
f om April to November, it came
down tp 9.45 million tonnes; that is,
thare hag Deen a decline of more
than 2 million tonnes. What I want
to know is_ huw it is that the ofttake
of the publjc distribution system came
down in spite of an increase in the
foodgrains stock. I would like iy
Minister to clarify this point, Iy is
not that the offtake reduced because
of the decease in the market price.
What was the market trend? The
Consumer Price Index, during the
y=ar 1892-93, showed a 12 pvint in-
crease. But in 1998-94, the increasa
was akout 20 points, 1 shall tell you,
as regards primary articles, during
January-March, the increare was
about 2.5 ner eent; from Avril to
June, is imcreased by 3.5 per cent
from July to Séotember. the increase
was 5.8 per cont; during Octoher-
November, it was 9 per cent. That
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means, there was a 2.5 per cent in-
crease in the firsy quarter, 3.5 per
ceng increase In tne second quarter,
3.6 per cent jncrease in the third
quarter and 9 per cent increase in

tae last quarter of the year. So,
even when the price level in-
creased — quarter  after quarter

and even when the Consumer Price
Index showed an increasing trend,
the offtake has come down. It clearly
shows—and I accuse the Government
for this—ithat the purchasing power
of the commonman has come down,
And it is not because of any other
reason, , .

TIIE VICE-CHAIRMAN
NARAYANASAMY):
clude now.

(SHR1 V.
Please con-

SHRI S, VIDUTHALAI VIRUMBI;
I come to the last point...

THE VICE.CHAIRMAN (SHRI V.
NARAYANASAMY): No, I am going
to call the next speaker., Your party’s

time is over. In fact, you have taken
a little more time. So. you have to
conclude.

SHRI S. VIDUTHALAL VIRUMBI:
1 will conclude in one minute,

Ag regards employment, I would
like to point out what the Govern-
ment had assured in this regard., It
said: “Additional employment oppor-
tunities of the order of 8.9 million
per year on an average during the
Eighth Plan period and of the order
of 9 to 10 million per year on an
average during the period 1997-2002
are expected to be generated.” This
much is expected to bs generated
provided the Government has kept up
the GDP level that is, at 5.6 per
cent. But rme Government has al-
ready failea in thiz regard This
clearly shows that the Government
will not be 1 a position to generate
employment. opportunities ag assuted.
So, Sir, T teel that- the Government
has failed to take evrrect decisions in
every field, be it agricultare, emp-
loyment of public scctor.. undertak-

‘ings. And the Government is leading
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e counticy to wdtar destruction,

With tiese words, I conclude, Sir.

iHE VICE-CHAIRMAN (SHR! V.
NARAYANASAMY): Shri Murlidhar
Uhandrakelt ouoahtisre, ¥You o have
only 15 minuter,

SHRI MURLIDHAR CHANDRA-
KANT BHANDARE (Maharashtra;:
Sir, it is more than cnough.... (In-
terruptions)

SHR] MENTAY PADMANA.-
BHAM: It is not 530 1 nutes!

SHRI MURLIDHAR CHANDRA-

KANT BHANDARE: Sir, one gets
us:d to listening to the Budget speech
of the Finance Minister on the 28th
of February. Well people have dif-

ferent expectations; somelimes they
are fulfilled, sometimes they are
shattered, But, to sum up, we in this
House do no; look at it purely as an
yvearly exercise of balancing your
accounts, calculating your income,
deciding won  your expenditure,
your excess and your  deficit
Some of us who  have come here
look at it not for today, not for the
vear 1994-95 bui where will we be

wihen the 52 millennium starts in tie

year 20017 And if I have to take that
into account, this i; one of the most
pleasing and satisfying Budgets that
I have seen, It does not interrupt
what we have started before. It goes
smoothly on the road of liberalisa-
gjon, It goes unvbstructed on  the
road of economic restruring. At the
same time, it doeg not forget the past,

And whatever may be the criticism
against this Budget, at least on one
major point the whole Opposition hag
been completely silenced. In the last
two years, they have been shouting
that it is a sell out to the IMF'. Today,
I have not heard even a word abdut
the IMF from anyhody,

SHR1 MENTEY PADMANABHAM:
Anyway, you have sold out. What i
the point in saving it now?

THE VICE-CHAIRMAN (SHRI V.,
- NARAYANASAMY). Mr. Padmana.
bham, your ruin will come to speak,
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SHRI MURLIDHAR CHANDRA-
KANT BHANDARE: So many things
have been placed in the Budget, The
time at my disposal jis so short thag
[ do not want to enumeratg them.
~ut one and many more of them are
bound to totally disappeing the IMF.
Ii only shows that we, this Govern
ment stands on its own strength. It
only shows that the Prime Minister
has his own views, hag his own poli-
cy. And it only shows that we will
no¢ sacrifice either our sovereignty or
our self-respect or our nationa] dig-
nity. And this Budget is the proof of
that,

Si., what has appealed to me most
.3 this Budget is the fifth point which
the hon. Finance Minister, Dr.
Manmohan Singh, emphasised, I think,
that was a mandate which the Party
has given to the Government and,
particularly under the very inspiring
leadership of the Prime Mijnister
Narasimha Reaoji, And may I read the
fifth point for the benefit of those
whu want to know the direction, the
goal, the thrust, the heart, the soul
the core and everything that the Bud
ret should he? I read:

“Mos¢ importantly, we must Te-
orient our development policies and
programmes to address more effec-
tively the problems of poverty,
unemployment and social depriva-
tion which affect a large mass of
our people, particularly in rural
areas.”

This is the heart and soul of this
Budget. And 1 must compliment the
Prime Minister as well ag the hon.
Finance Minister and his colleagues
for thig excellent Budget,

Now. I would say this, My mind
goeg back to Tjrupathi, The words of
the Congress President, the Prime
Ministe’, echo in my ears, And this
ie what he said at Tirupathi two
vears back. According to the Cong-
ress President, and 1 quote;
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“Employment, poverty alleviation
and welfare programmes cover all
levels of the social pyramid with
particular emphasis on the base of
that pyramid. As long as the Con-
gress Government is there, it will
never forget the basg of thig social
pyramid; iy will see that this gap
between the poor and the rich is

bridged.”

And v.e only shout from the rooftops
that we will narrow this gap..But 1
am pioud thay the Prime Minister
seid it fiom the mountain-top. of Da~
vos. Again he repeated it only two
days back when he sajd it in, the yni:
ted Kingdom. Therefore, make no
mistake that we are agajnst liberalis-
atjion. We are for liberalisation, Make
no mistake that we admit that we
are not for the kind of State
intervention as long as  this kind
of poverty and dire needs of
‘he  people  of this country
remain and rightly the path which
we havce charted out from the beg-
inning is being charted out for future
alsn by us. And that is the path of
mixed economy; neither this way nor
that way, the economy which will
meet the requirements of our eco-
numy on our terms, not at the terms
diciated by others. And when we
ook at it, I see such a rosy picture
before us. 1 do not want to gquvte
those figures hecause they have been
quoted ad-nauseum by different peo-~
ple at different times, But the very
fact that we have not faulted on
giving the best tha; we can in the
Budget to varibus poverty allevia-
tion programmes which are mention-
ed explicity in the Budget speech
clearly marks ou;r a commitment of
our Government, of vur Prime Min-
ister and the Finance Minister to the
people of this country, It is-thig com.
mitment which has seen such won.
derful results in the revent 4 or 5
Assembly elections which we had,
People know that if they have to im-
prove the quality of thejr life if they
have to live better in thejr day-today
life there is only one party which
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can rescue them and that is the

Congress Party.

There i one thing niore which 1
want to say and tnen go to the spe-
caies. whnat I find today is a syntne-
sis between the past and the present,
deu-reliance, not in isoiation, but as
an integral part of the world econo-
my, is the key to ail progress and
prosperiiy. There ig no question of
adowing domination by muktina-
tionals. We are all very confident
apout it that we will woik with all
of them but as equal partners in
growth. We will not allow any ex-
p:oitation. There is no unhmited or
absoclute acceptance of either free
market economy or a rejection af
the earlier forces of planning and
public sector undertakings. The ar-
eas of State intervention have been
1edefined and re-restricted and the
emphasis today for the State inter-
vention is whether its presence is
for the benefit and protection ot
the poor.

~Having said so, may 1 say that
there are a few things on which 1
would invite the attention of the hon,
Finance Minister? The deficit is, un-
doubtedly, large. I do not like it
myself. But history has proved that
our governments have managed in
flation much better than (he Oppo-
sition governments. 1 am quite sure
that with the strict control that is
necessary, with the monitoring that
is there, we will be able to contain
inflation. Ultimately, inflation isthe
cruellest form of taxation for the
pooresy of bur people and I would
like the Government to be very vigi-
lant about it. All round, T have
reason to be satisfied. In g world
which js engulfed in recession, we
have not done bad at all. May 1
say with all the humility and em-
phasis at my command that where
the rest of the world has been going
towards market democracy, as they
call it now, we have stuck to, what
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I may respectfully say, human de.
mocracy? We wul conunue to behe
ve in human democracy. We will
never forget the face of democracy
which  is essentially a human face
and not merely a ma:ket face.
Sir, there are many things which are
nog being attended to. It is a matter
of regret that today India is not
piuducing car for the physically han-
dicapped. I do not want to know
why we have not achieved thay ex-
pertise but, since you have done so
much for the physically handicapped,
1 will we grateful if some concession
s given to those physieally handi-
capped who may have to import cars
because they are no; available indi-
genously in the country.

Then, Sir, people have been men.
tioning that we are not pouring
cnough money for the infrastructure,
I think, a stage has come when w
should stop, do a lot of stock-taking
and keep our fingers crossed, Nobody
con say with positive assertion that
this will happen or that will not hap-
pen. All that is necessary to do is
{o lay emphasis on two things. Onme
is control of population and the sec-
ond is, improvement of work culture,
The improvement of work culture
should start from our own House.
Look at the amount of time which
we waste. Rajya Sabha with half the
membership of the Lok Sabha should
require twice the time as is required
by the Lok Sabha to discusg the JPC
report. I think a time has come for
us to work hard to render better
output in terms of legislation, in
terms of debates.

Then I come to the earthquake re-
lief fund. The worst earthquake of
the century did take place in Maha-
rashtra last September. Now  the
point is_ if you donate for the earth-
quake relief fund to the Chief Min-
ister of Maharashtra, you get 50 per
cent reduction in the income tax,
Sut if you pay to the Prime Minis-
ter, you get hundred per cent re-
duction. I am aware that after our
representation you have removed



k4 The Budget

the distinction, but whether it is
earthquake of drought or flood or
any vother natural calamity, should
there be a difference in the tax de-
duction? When it is paid in the
Prime Minister’s Relief Fund you
get 100 per cent deduction and when
it is paid to the Chief Minister you
get 50 per cent deduction. I have
been repeatedly. ..

SHRI CHATURANAN MISHRA
(Bihar): Do you want the Prime
Minister to be denigrated?

SHR1 MENTAY PADMANABHAM.:
Or be reduced to the level of the
Chief Minister?

SHRI MURLIDHAR CHANDRA-
KANT BHANDARE: I do not think
so. ‘These are the matters to which
1 am going to take your signatures
very soon bn u representation. This
kind of discrimination should be
removed.

SHRI CHATURANAN MISHRA:
That T will sign.

THE VICE-PRESIDENT (SHRI
V NARAYANASAMY): He is telling
about the natura] calamities.

SHRI CHATURANAN MISHRA:
1 will sign hig memorandum but he
should not denigrate pur Prime Mi-
nister,

THE VICE-CHAIRMAN (SHRI
V. NARAYANASAMY): He is not
doing that.

SHRI MURLIDHAR CHANDRA-
KANT BHANDARE: What I wang o
say is that in a federal structure this
is not permissible, I would like the

hon Finance Minister to respond v

this.

There is one more thing, There is
a demand, It is not what people have
told me. I know that there was an
exemption vf income-tax for the resi.
dents of Ladakh between the years
1962 and 1988-39. Now the things
have become the worst for them. May
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I earnestly appeal to the hon, Finance
Minister to restore that exemption
that usd to be given to them during
ajl these years?

3

Sir, I can only say this.
Mr.  Ashok Mitra found that this
Budget was in bits and pieces; that
it was not an integrated one; and
that it had no vision. But I hope 1
have satisfied him and the House—
unfortunately, he is not here today—
that this Budget is an integrated
whole which combines the past with
the present for a glorious future, May
{ a'so say that j¢ holds out a visic s
which I had to tell the Asiatic Socie-
ty in New York when we were dis-
cussing the problems? An article had
appeared in the Economist which
compared China with India, Several
questions were put to me and my
reply to them was this: You are ask-
ing these questions as if you think
that China is a hare and India iz &
tortoise. I said “I will accept your
premise but don’t be surprised what
the tortoise turng into the hare”
With that assurance in my mind and
with that hope of the future for my
country, I thank you, Mr. Vice-Chair

man. et

THE. VICE-CHAIRMAN (SHRI
V. NARAYANASAMY): Now, Mr,
Swaminathan, Mr. Swaminathan, 1
would like to inform you that the
time allotted to your party is twenty
minutes,

SHRI G. SWAMINATHAN (Tamil
Nadu) Mr. Vice-Chairman Sir, plea.
se tell me when 14-15 minutes are
over,

Sir, within the short time available,
I will try to conclude the topic by
giving the sailent points because here
is no time for rendering explanation
or quoting figures, While starting my
Budget speech, I welcome the libera-
lisation policy of the Government and
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I wish the New Economic Policy all
the success, I also congratulate the
Governmeng for the increase in the
foreign exchange reserves. I congra-
tulate the Government brought dur-
ing the last two-and-half years they
have brought the economy of our
country which wag in a very bad
shape to a posjtion when we
have surplus and we are able
o repay a part of it to
IMF beforehand. That is something
for which the Government needs to
be congratulated, I wish to congra-
tulate the Finance Minister for con-
irolling the inflation even thsugh the
‘uflationary  potential has increased
oW, Hven then, keeping in view
what the position was two-and-a-
half years ago, he has to he cungra-
tulated, whether it is liked Dy all or
not, because the rate of inflation has
been reduced from 17 per ccnt odd
two-and-half-years ago to 9-10 per
cent today. This is all because of
the liberalisation policy, the New
Eevnomic Policy and the vision of the
Firance Minigter,

Sir, the most important thing, (s
mv mird. in discussing the Budge
is to face the challenges thrown to
us because my personal feeiing i
that the next two-and-half years
period is going to he the nmrst cru-
cial period for our economy ewven
though what has happened bofore is
app-cciable, T have seen ocountries
anéi 1 have learn; abvout countries.
e process of transition has to be
time-bound, A booklet has also veen
given to the Members of Parliament
indicating as to what has already hap-
pened aud whay the Government pro-
poses to do hereafter, My point is
‘nat there is no time-frame for
various changes in the policy matters
tha; the Government has discussed

"in the booklet which has been circu-
" Jated to theé Members of Parliament.
My pétsonal feeling jg that transition
hos to he within a time-frame of five
yeate,  Anything less than five years
will be tod short, Many countries
“her completen (e tramsition. it
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peclive of the tage tret the Comvou-
nist countries have no private insfi
tutiong and the under developed
countries kave institutions by way
of mixed economy, any country which
has completed the transition process
withun a period of five years, which-
ever cuuatry is able to do it within
;1 period of five years has been suc.
cessful, Any country, which has
extended the tramsition process for
wore than five years, which appears
1o e the optimum period, gets into
difficulty, I am happy that Shri
Bhandare referred to this matter.
But my point is that we are geing
siow in this process, When we take
more time than what we should take,
and we know this Government has
gnt only two te two and a half years.

SHRI MENTAY PADMANA-
BHAM: Are you assuring them?

SHRI G, SWAMINATHAN: I am
nog assuring them but I bope and
wish because we want a stable Gov-
ernment and a stable political atmos-
phere for the liberalisation process
to succeed. The liberalisation policy
by itself cannot be successful, It kas
to be backed by the political and so-
cia] structure, Unless the Finance
Minister has the political backing of
the Prime Minister on the Paarliament
or of all the partieg so that the Gov-
ernment pursuing liberalisation is
stable, it will not work. Even foreig-

ners will not have confidence in our
economy, as we ourselves will not
have, So, I wish that this Govern-
ment completes five years, But my
request is that they complete this
process within the timeframe. After
five years you will reap beneflts out
of it. Why I am saying so is that
mény of the East and Central Euro~
pean countries like Poland, Czecho-
slovakia snd ILatin American coun-
tries thought that the poltical pro-
cess had not been supporting them
enough I am not eriticising the Prime
Minister or the Congress Party, but
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if you siarg hesitating and feel that
there js election ahead, you will take
the decision on it later onm, thig type
2f politicai indecision and political
variability may affect the very struc-
iure of the economic policy. East
and Conral European countries and
many of the Communist Governments
az well uy the [Latin American coun-
tries which elongateu tile policy got
griaes resistance. Iy was not there
m the beginning, When you star the
I’beralisation process, everybody will
suppoit you because they  suffered
under ghe previous regime, They
might have subsidies, bug they did
nor hive ¢conomic democracy. Peo-
ple had to stand in long queues for
vears tagether: There were cartoons
in Russia that people had been stand-
ing in gueues for years and somekody
had a beard, when asked why he
wn: huving the beard, the reply was
that he was standing for long and he
developed a besrd like Rip Wan
Winkle, This was the condition be-
tore, later on the people may tend
1o forget the position, if you continue
th> process for long. Then there may
come up peanle who are opposed to
the policy of liboralisation.  They
may say the result has not come
about, This kind of thinking may be
created in their minds. Political and
cocial systems will not come after
you, That is why I say, go fast. 1
advocate the necessity of going fas
‘n the nex¢ two or three years,

Public relations is also very impor-
tant, 1 from the Opposition do not
need to tell you, you develop it, but
when. you started the Iberalisation
precess, there was a lot of propagan-
da @nd public relafions exercise on
TV and-radic. Nowadays thete are
mo meetings no conferences, no dis-
cussions. So, people do not knew
what iz happening,

(fHE VICE-CHAIRMAN (SHRI
SHANKAR DAYAL SINGH (in the
Chair)
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So, I advocate that you take up the
matter more with the people so that
they are alive to the ljberalisation
policy of the Guvernment

Another mos;y  important point
abouil which the State Governments
~nd the parties backing the State
Governments feel very sore ig the
gucstion of price vise, During the
liberalisation process the price rise
hag to be there, becauge no Govern-
ment can afford (o keep the priceg at

. a standstill, A-iually the prices had

been suppressad nnder the olg regime
when you had the system of subsidy
and there was centralised economy,
So, you did not allow the prices to
goes up. This disequaljbrium in the
economy may create an explosive
situation, Naturally, when you get
into the liberalisation prceess, you
try to eliminate the process of pres:
wure on the prices. You allow the
prices to go up and expect them to
comp down to the normal level, The
pricez cannot come to the mnormal
level. You have subsidised some
items, The prices had been under
pressure, The economic policy under
which we are living is such that natu-
rally the prices will go up. In many
East European countries and Latin
American countries prices were allow-
eq t0 go up. When the prices are
allowed .fo go up, then, you will be
able to bridge the gap of your eeono-
mic system and the revenue system,
Then .ultithately what happens? The
poor phople in the country are not
aple to bear the increase in prices.

Ihere has been a lot of eriticism
regarding your resorting to adminis-

 tered prices before the'Budget, There

bas--been a eontifivous argument go-
ing on in this Parliament over 2
perivd of - years -that administered
prices sheuld not be resortéd to be-
fore the Budget, I for one feel tHat
adminiscered prices and Bitdget are

- the same. because in countries where

it was a centralised process, - there
were no direct taxes. The priceg are
all controlled there or the prices are
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kept in a particular position or the
revenue is collected only through ad-
ministered prices and through income
tax, So in a mixed economy also, the
Government has to get a certain
amount out of administered prices,
So naturally they resort to adminis-
tered prices through which they try
to bridge the gap in taxation. It is
a form of increasing the Government's
revenue, Bug the point is they re-
sort tw administered prices on vari
ous essential commodities and petro-
leumm products, The people who are
going to suffer the most are the peo-
ple who come under direcy control of
the States. The Central Government
may e controlling the administra-
tion in some States, Bu; in other
States, some State Governments are
controlling the administration, In
some States the ruling party may be
controlling the administration and in
some other States the Opposition par-
ties may be controlling the adminis.
tration, Who are going to be affected
by the administered prices? The vul-
nerable sections of the society are
going to be affected, I know that
certajin countries have want only allo-
wed the prices to go up. Bug they
never allowed the people to get en-
ough money to pay for it. That
would create an inflationary pressure
indirectly and hur¢ the pevple in
their bellies, Who are suffering? The
Government who are looking after
the administration in the States are
suffering. I think, Mr, Bhandare said,
“During the last elections, people
have proved that the liberalisation
policy is working” How is that the
liberalisation policy working? It has
affected the State Governments, It
may affect your Government in some
States. I want to tell you,..(Inter-
Tuptions) ... Don't be complacement
because of your liberalisation policy.
I will place my point, You rcan say
whatever you like. The liberalisation
policy’ has created disaffection in the
States. Why did you create disaffec-
tion in the States? Tt has been crea-
ted due to increase in the prices of

various commodities, People felt
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very unhappy about the Government,
Which is the Government near to
them? It ijs the State Governments
which are near to them. The Central
Government, Rajya Sabha and Iok
Sabhgy are distant institutions to the
people, Our hon. Chief Minister
of Tamil Nadu is...

SHRI V, NARAYANASAMY (Pon-
dicherry): Wil] you yield for a
minute?

SHRI G. SWAMINATHAN: If the
Vice-Chairman gives me the time
which are you are taking now I can
yield.

THE VICE-CHAIRMAN (SHRI
SHANKAR DAYAL SINGH): Mr,
Narayanasamy, you are going to
speak after him.

SHRI V. NARAYANASAMY: 1
want to seek only one clarification
from him. He is a very senior Mem:
ber, He said that the administered
prices resorted to by the Central
Government have affected the State
Governments only byt not the Cen-
tral Government., I do not agree
with his point of view. It affects
everybody.

SHRI MENTAY PADMANABHAM:
The Central Government will not be
benefited by it.

THE VICE-CHIARMAN (SHRI
SHANKAR DAYAL SINGH): Please
don’'t waste the time Mr, Swamina-
then, please continue.

SHRI G. SWAMINATHAN: When I
support Mr. Narayanasamy's party,
he feels very happy. But when 1
argue against his party’s policies, he
will try to take away my time. 3
do not want to displease Mr. Nara.
yansamy beCaus he is one of our
Vice.Chairman. At any time he
may come and occuply tne Chair and
ay not give me tne time. So, 1
have to appreciate his sentiments
also.
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1lhe point I am trying tv make is
that tne State Governments are nearer
to the people. So whatever hap-
pens on the price front, people teel
that the State Government is regponsi-
ble for it.

SHRI CHATURANAN MISHRA;
Mr. Narayanasamy is in he panel of
tne Vice.Cnairmen. So, he is giving
you some concession. Then, it am-
ounts to bribery. Sir, the point is
that you cannot afford to do that
Why did many State Governments
flose?  Because of the liberalisation
process, many State Governmentg lost
Angd they have brought in the Con.
gress Government there. When you
go for election of tne Congress party
to tne Centre, I do not know what is
going to happen. There is differ-
ence in a party trying to get elected
for a State and for the Centre, Peo-
ple may say that both the State and
the Centre are responsible and so
they will neither vote or the party
in power at the Centre nor the party
in power in the State. Tney will
go for electiong in another two and a
half years or two yearg or eanlier.
The point I want to make is, when-
ever you are taking a decision... (In_
terruptions). Mr. Narayanasamy,
you come and contest in Tamil Nadu,
alone. Do not come on the shouler
of somebody, ATADMK or DMK. You
contest alone. I welcome you to
come contest in Tamil Nadu.

What is the Government of India do-
ing? I is bringing its own libera-
lisation policy . Liberalisation policy
or Budget or the economy of the
Government is not only of tne Gov.
ernment of India. State Govern-
ment Budgets, State economices are
there, Even if you do not have any
revenue deficit and even if you bal-
ance your Budget, all the States have
2ot unbalanced Budgets and have de-
ficits. 'What will happen to the
economy? The economy will be in
a shambles. Ultimately, I am say-
ing, when you are taking » crucial
Jdecision of liberalisation, when you
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are making a ew economic policy, it
is very necessary that not only you
speak in Parliament, convinte Mem-
bers of Parliament but you shouid
also consult tne State Governments.
You nave never done this. You have
never consulted the Chief Ministers
before deciding on \a policy as ‘'to
how they feel about it. Ag far ag I
know, you never took the State Gov.
ernments into confidence. You never
called the Chief Ministers for con-
sultation and had a complete discus-
sion vn any policy. Thijs is one point.
Before announcing the admijnistered
prices affectig the poor people
of the States, consult the State
Governments. As far as I know,
hon. Chief Minister has already
stated-it was also published in
the Press—to the effect, “We are sorry
that thig kind of a unilateral attitude
is being taken by the Central Gover-
ment. When they are increasing
the administered prices, they never
consuly my State, never consult the
Chief Mivristers. I am unable s do
anything. And I have to bear the
brunt of the whole policy decision
that \you are taking on the adminis.
tered prices.” I would only say that
whenever you have a major program.
me of change, be it economic chan-
ges, liberalisation administered pri-
ces, or wratever it is take the State
Governments into confidence, not for
any bther purpose but just for your
policy to sucteed. Take all the
Chief Ministers and parties in your
hold. Try to convince them that yours
is the best poliqy to be adopted.

The most important thing is growth.
The pace of growth hag to be defer-
mined. How are you going to bal-
anc? the GDP accordingly? They say
there will be 14 per cent growth. 1
do not know whether the e¢alculation
i~ correct. If it is 14 per Cent, then
next year. vour GDP will be amder
six per cent. That is the calculation
given by “The Hindu’. T do not know
whether you will be abie to get 14
per cent growth. Already the imjus_

tria] growth is somewhere sround 2.5
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per cent. What is going to happen to
your agiiculture? There are some
hon.” Members of the Oppositjon who
have béen blessing you saying that
there should be a good monsoon. May._
be, the intention of the Opposition is
the reverse. Suppose theps is no good
monsoon. Aboubt 50 per cent of the
GDP. .. (Interruptions) .

SHRI CHATURANAI., MISHRA:
What else the Oppositicn can do than
blessing them?

SHRI G. SWAMINATHAN: Yes,
we are blessing them. But they may
feel that other way.

SHRI V. NARAYANASAMY: Don't
you want a gocﬂ monsoon in Tamil
Nadu? -

SHRI G. SWAMINATHAN: There
is a good monsoon thers. A good
lady is theore ag the Chief Minister.
We are having good monsoons for the
last: three years. Puring tne Con-
ains. Because our hon. Chief Miinis-
ter is there we are having good mon-
soons in Tamil Nadu. Theyy inCreased
the PDS prices. They have increased

the procurement prices, They
are respops_uble (Interruptions)

3HR]I V. NARAYANASAMY: We
want beftter prices for farmers.

THE VICE:CHAIRMAN (SHRI
SHANKE‘R DAYAI, SINGH): Don't
interrupt. (Interruntions)

SHRI V. NARAYANASAMY:

Wha¢ is the logic behind it? On the
one hand vou want better prices.
(Interruptions)

THE VICE-CHAIRMAN (SHR1
SHANKAR DAYATL, SINGH): Mr.
Swaminathan don’t quarrel, You
have to addresy the Chalr (Inter-
ruptions) .

SHRI G. SWAMINATHAN: Sir

they are attracting my attention by

[RAJYA SABHA]

+

General - 348

interrupling me time and again, (In-
1ei'rupttons) Sir, please aak ‘Mr, Nara-

yanasamy not to_ mtemupt me, (In.
terruptions)

SHRI V. NARAYANASAMY. Sir,
he is speaking agains; the liberalisa-
tion policy but he had supported the
liberalisation policy,

THE VICE-CHAIRMAN (SHRI
SHANKAR DAYAIL SINGH): Mr.
Narayanasamy, why are you inter-

rupting him? You wan speak what-
ever you like when your turn comes.

SHRI G. SWAMINATHAN The
Government increased the issue price
of rice, the issue price of sugar and
increased the price of petrol and
thereafter, my esteemed friends from
the DMK Party criticised the State
Government for such increases ag if
the State Government as responsible
for such a hike. Then we have to give
reply to the Opposition people in the
State Assembly that the said increase
is not because of the State Govern-
ment but because of the decision
taken by the Central Government
(Interruptions). The whole res-
ponsibility  for such increases
in price lies with the
Central Government 1 would say
that the Government is not going to
control the inflation. You are dream-
ing to have an economic growth of
14 per wcent in the industrial sector
during the next year. The Govern-
ment is saying that Dbetter invest-
ments have been there. If the growth
has to come from investment, then
the Government can have a master
plan to have growth. But the growth
does not come by investment alone.
Your booklet says, “having a prope:r
investment climate, having more in.
vestment in agricyltuire having more
growth.” So, there is no problem in
regard fo investment The problem
lies with growth, The return on in
{nvestment in industry, you have
vestment is very poor. There have
heen no returns on the investment
MO 'I09938 [ELIISNpUT 911 UT IpeW
much amount has the Government
invested in ‘public sectsr- and what

s s e s
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is the return? It is not only in Indiu
but the world over that whgyever
they went in for public sector, it has
been making losses. In almost all the
countries of the world wherever they
had the public sector, they have been
losing. Hence, I would say that there
is semething wrong with the medicine
and not with the people. You see
thalidomide is a medicine given
to people for controlling the virus
infection. Many children were Dorn
without limbs and the problem was
not with the mother but the problem
was with thalidomide. In the same
way, wherever you have the cenfral
ised economy, this problem would be
thefe. My Communist friends are
not able to find out as to which coun-
try is going to advocate the centralis-
ed economy. Bu; they advocated for
the Government of India. Thig is
what is happening all over the coun-
try. The return on the investment
should be more than the investment
Unless you have proper return and
oroductivity, unless you have a pro-
per work culture, unless you have
new institutions built, you cannot
have the liberalisation policy by the
mere show of economy. You should
have the political as well as the so
cial support. If you are able to build
-institutions, well and good. If you
are not able to do so and there is
stiff opposition to building the same,
then you have io frame your own
legal system and the whole thing has
to be done within two-and-a-halt
years. So, unless you are able to
move forward and achieve succese
within this periol, i may be too late
and ultimately, there may be more
people opposing you and they may
say that the Governmen; has failed
and the system would not work, Sir
I woulq like to make one or two
points more. Sir, a fiscal balance is
also essential. And I would say de-
ficit has to be avoided all the time,
and deficit can be avoided only it
the subsidies are reduced, only it
the unnecessary expenditure of the
Government is controlled. The Gov
ernmen; expenditure, whether i is
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essential or non-essential, is  the
same; it is accumulating. You have
never controlled your Government.
Your Governmen; js a big brother.
I you put the load of the
Government on the people
you will not %e able to do it. Wha.t
is the practical policy the Finance
Minisier has got for wontroHing: the
Government expenditure? That haes
tv e adumbrated to the House,
Otherwise, the people won't believe
you.  You want to sperd ag you ilke
but you-don’t allow the people (o
spend. That is another
thing.

important

R:garding the Public Distribution
System, I would only wish to say
that thare has been a lot of pilferage.
Many people who are not concerned
with the Public Distribution System
are also enjoying jt. You have to mo-
nitor the system and farget the thing
to the appropriate people. Perhaps,
you can think of some other system,
maybe, other countries are doing it.
do not know. You can examine it.
1 was told even in Sri Lanka food-
stuffs are eing distributed. You can
have a differen; system. You are not
able to revamp the PDS because a
lot of people who are benefiled by
this system ave not allowing you to
target it (o the people concerned.
You can thjpk -of some other system,
That is also an importen: point.

Coming to MODVAT and VAT,

‘again, Ywould nlead with the Govern.-

ment that they have lo ¢onsult with
the State Governments. I am very
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sorry, there had been no consultation,
And the hon. Finance Minister has
said, “Regarding MODVAT 1 have to
consult.” How do you bring in the
value added system? Wheréver they
have dismantled the Centralised con-
trol of the economiy, they have given
incentives' to only
vate people.

a section of pri-
You want to give in.
centives to people to come up.

They have brought in VAT. There
is a value added system. The State
Governments have got their own sale
tax whereas you have excise Juty.
Before the system is brought in, you
Before the system is Lrought in, you
should have a complete = discussion
and a sort of understanding with the
State Governments. You have not
started the process. When are you
going to start the process? I do not
know whether you have started it or
not. You have to start the process
quite earty because you have got only
2.1]2 years more to serve. If you
fail within a period of2-1 2 years, you
cannot come back as Mr. Bhandare
said, again to face this Parliament.
So_ I would request the hon. Finance
Minister to start the proCess and dis-
cuss the matter with the State Gov-
ernments. . . (Interruption) ... That is
why I am giving all the prescriptions
for you if you want to come back.
If you do not actept the prescriptions,
you will not come back... (Interrup-
tions) ...

Sir, you Pplease consult the Statie
Governments on GATT and MOD-
VAT as. early as possible so that there
will he a consensus on the liberalisa-
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tion policy. Again, Sir I would éay
that institutional reforms are more
important and they have to be done.
Vou have codified what hag to be
done, but these reforms are getting
delayed. And I personally feel, if you
want to have productivity inereased,
vrork-culture has to be  increased.
And so many archaic gystems and
institutions which you have brought
have to be dismantled.

While winding up, I would only
say that the people should have a
feeling that whoever works harder,
whoever produces goods ffor the coun.
try is benefited. He will be given
incentives. The people who are no
good, the people who are only taking
benefits out of the country, should
not be rewarded. The whole system
is for IMF. The people who have
never contributed towards the deve-
fopment of the country have been
benefited. The people who are con-
tributing to the development of the
countrly have been penalised. So_ this
system will noy work. There will
be a change in the thinking of the

Unless you think it with
different framework, most probably,
vou will not be able to do it. Sir,
1 should have
{ime; for want of

people.

my only wish is that
Leen given more
time. I would enly say while welcom.
ing the liberalisation policy, while
welcoming the Budget the Govern.
meny bay presented, T also criticise the
Gover.nx:at ior not consulting the
State Governments, and for allowing
the prices to increase. 5o, we have
to oppose thisBudget on that count
also-
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With thiz f{eeling Sir,
my: thoughts on thig Budget. Thank
vou
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SHRI CHATURANAN MISHRA: 1
Can't say that. I wish a long and
happy life 1o them. 1 only want
them to be good citizens of Assam.
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f& o fraw fat =w 2, T=ah
a97 gy e T @ § f& o
frer et St agg wseT wq feur
g 5 oaray 1.4 faferw s =
9T JFrAT § , AR FAL W
o v & S omma fwar &

L RAJYA SABHA |

|
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A gr & 1 @beR mraaAr
TAFIA WAAT ¢ OfWC aF W T
FIAT AHFT | a“ras g, = sy srn'
g, gw o @ g 1% wauw g
g " ®E A & oalsr o gd
WE F OAET AT EF L WG S
AT SnimEr w7 AT 1 gm
gat Qe & fan 780 St wE
sfws wrgAfams v 9z 2 e fasr
reatei R o 7T 9gW
AFT |

= ewor Favd o e T Brar
g

it = faw @ d& & W
W %g WE A g WA
FL R E ar agd am?r E1EE
gAY A g fF ag AT T FH
fm’r | AfET T| wal ® AF0ET A
e W:ﬁwﬁ?ﬁmﬁmf@
FATA ATEAT & for sIwrdl & wraverA
#F ot framt & i fgww far,
W F AT F AmRw ¥ A fpami
a ofeqer e s =w faRdt wwf
¥ w wrg qfed w0 oaear & oA
feam & afsr #u0 ws@w &

m“remmqwémra g am
@'Zét?g%l afew wroeT A
78 fawar &1 fade won foam
qAET AR TEET WA SIAT w5
® § 1 zafe aw TH H AT
g AT JT SATUA, Tg &R HTIH(
TEA AT €

ux ga faua § Fras gq sy
FRT FT FET | I & oAy ary
% gar fag wamfmasy o S
AR F qaRx §, a9 W SN
M=ol wgT €T wIgAae A oaer Y
few-lbaw & @1 ¥ S _wmre gan
wrgdag fufrzesT & a8 quw
o wE f& wr foasa £ o
Was § e I ¥ FEAT ATy
F ooy Mg ars
far & T #, ar it A owas
BR-ER We ¥ amad gar o9,
FEVT H @ wrar. 9v,  AEE §
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AT AT, WA M AT wdr Fodw
RIS A TS AT

4T A F-ITNET T2, wew wy
F 8 I8 ara ufwgr  far q@Ed
WA E 1 TR ORT Ay AW
FA A AN AT F AT A FA0E
wA 36§ W7 gfaw F A wd
IR AT HOY war fe3ar o wowr
g gfaq #w¢ e, Qe @ F
AT H ogfera worar 21w W
W mrar gar e w1 ¥ Hfam,
ifF 3T 95 G ¥ Fag aw o
Hr ¥ 1 oW weda FHWE ¥ oum
whadz frar (qa% gwfes wd
WE AWl # F1 g w0 T &
TR @ A siewd g, faay F
AT FIG FAT w941 W fedrgaa
T F RO | FOIFAT 75 BT
T FAT FT IIRT WL § | ug
fafase o w3 3 # stwwa wiw
RIS FA2ET 920 A9 FEeveE 9w
TLHAT 370§ | AE A A &
sar f& wariararT o S fr fag
TRAT F §9eT & Trm 3@ ¥ U
¥ JAS WE-ACT AT & ( qrIae
fFz7 o Tw AT Ay fde
AT IT I F Wb waw
fwamw&w&aa@rg‘m%u{ﬁﬁ
wferw §FT a7 o W @wr g
FEC 9T AL AW qEA £ 1 A
WEAE d%T w1 wfranay ¥ faar
STQAT HYT SHSAT 27 - 3T Fr Av
I think our friend, Mr. Swamina-
than would not protest agains; it
bheCause it comes from the golden
hands of the private sector.

araer w4t aff ufsrs dwe #
2 zafe gm Ay wieAAr A @
U R
qAY a9 ¥ w2 fomw | e e
# 1993-94 ¥ o frangwe e
9T vEd q@ TN A @t aws A
w3 FIAT 4T, 30 g ¥ A g
e Al wEg FOT eI oFT §
Y AT F ogev 2381 FOR war
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a1, {7 2334 FOT Tq0 Hv faur
TF

47 W A AW EV HEAT FIZA
¢ {5 wrede fuwen ar daw  fewd
FWE AT FA T@T FA B

When you simplify the tax surue
ture, I appreciate those measures,
FfFT 3T Y HERE IIM WS GHTZA HIL
which you have never considered.
never jocked into.

SRRI JAGESH DESAI: You have
not taken what was provided in the
budget, you have taken the revised
figres.

SHRI CHATURANAN MISHRA:
I have taken one revised figure anl
the other as proposed

SHRI JAGESH DESAI: Revised
estimates con be increased also. You
compare that with what was given
in the Budget. (Interruptions). What
I wanted to poiny out is thas it map
again go up, ag it went up lasy vear.

SHR] CHATURANAN MISHRA:
I can coung only those citizens who
are born  Those who are not born
cannog be part of the census. So, if
something good is coming, I will be
happy. LR A
i AA AiEe fgw Sw @
gt faar semy gw #9 aweY faor
¥ 7@ ... (cqamiR) .. g8 #€ @
¢ o197 ag Afwe 1 oW ow W&
zaH1’3T Df9e gF sz "Rt

IIEY RS BT WY 3y AT )
e wefy oY $37 orew wsw A
el At & gET wTR oAy s
FT AW F | W AW § AITWIA
N FA 1 g @wET an, wgEr
ZEU WTH FEAT qT &4 welt aF 7g i
2 1 7gy § W ;g & osiw
fex g7 X o=t weg W fr
AN WIS FA FG |
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SHRI JAGESH DESAI; But he is
s vietim.

SHRI CHATURANAN MISHRA:
That you can cay. If I say that, you

will say that the Opposition s saying
that, ooeaal

JaaateRsr (At wwT qamer fag)
o ot wgg 1 =@ e

=it aguaw fast:  aggEaT &
arQ R 1 A TN geAr Argal
I g nmqqa‘rqumﬁi‘r
’fﬁar sar ot faed au e ot ag
SR 9 AT A 9, IAT HTE-T
FIEz gz w1 Wt {F wgw I T@w
fau wa & uw g W £ AT
#E S SaT A ge Iq A
oTEs [ Ay i § 1 q9 10 fwFaA
¥ AR 7 EF AT g0 g ar
IUF Y AT HF 37 &9 g4 T 40
ffqq 1 w17 wg 37 & gud feam
1 ag 2 fear,ag T four v oz s
d Qe g i 8 e &, fi8 & A
A AT F I A qd qr ST
1, wenfaa wrdwdm v T,
41 IFT AT AgY fwar | qrenfae
ART & TUET | T ¥ mrar
AT A@fad F W OSAET g1 AT
qa A F ger fafor & sew
Agr AT wfgy 9 + f@ wd
=g fwar 1 Sgwgwnfy off g g U
Fr g FE gafag H o sgAr
AT §

TF H T A A Waﬁwm |
FATMY 2 TT F @AY | g

aaaratggar‘\'tgm AT aﬁ
T oft &/ Q

There were some mad people call-
ed Communists, who only proclaim-
ed that jobs should be given to all
the citizens, to all the people. These
made people are gone. So, you are

happy, but I think they are agais
coming.

SHRI G. SWAMINATHAN: They
have gone cutsjide India, but many of

them are here g

x
!
\
?
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SHRI CHATURANAN MISHRA:
First time they came by bullets.
Second time they are coming back
by ballons, Thijs js the difference, You
mus; be very unhappy, but I
must tell you that ihis is happening
in the world. You must have read
the speech of the Prime Minister
in DAVOS in the newspapers.

AT AT T TANN ¥ war g

# 57 aw ¥ F91 & =[gar
qr, faq @t off oo ag ag §
f& gmik @ wg wIEW g1 SRl
warar< fapmad ot wr &1 aga ¥
HA #EEgt ¥ osEar wat s
a7 A QwdleT FH w9 ¥ F9
Iq THET A AT HT FISC, T
qUEATT T W ¥ | WISt gHIR
AT qeeq fEaeAr St |
az qa s fF fager  weafagl
F AW E g fear v 8 gEal
qqr & JAT1 HIAKT AW AT AT
wa digT fag & @ arasfaaq fag
am @u v I fyamme FE AW
T@T SFar, g9 44 wAd | AfE

Some brand names arc; going away,
Something like that is happenng.

AZ HIHT AT 9T F | ATTHT 9HG
g & T OFT gwd & 1 A
AUE WG F | WA wYAT  FaEr
1 TRl & afadm, ar gv v

F @5 § 1 FoRfid@r IR ww
@ o & Wt EfF gfww A
SR w3, AW R oTew e
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SHRT CHATURANAYN MISHRA:
Yes. we have gol a setback—I dan’
hesitate to savy this.

It 15 bound {g have

comrauaisni. 1 acvept gt

und that dey, perhaps: you may 1.
happy; those you are sorry now.

2 W 91T F owwt &
azd ¥, UF AT H AET
I s fag ¥ ofiwz oifadr ®
g ¥ qEe A1 AR agg
forr ar, WA gWET A7 w@r € f
ofisrz qifdt 9% "TET 7 fefafa
foar &1 =g gWTl Afew g
srcna*mﬁ oy A AT dar #7 frav
nedl qeAr §  Elrear 23 aﬁwaq
wrag W sfgae g o, e swa
WA H ¥ R 15 UW UFEs
a1 a1 @yt gak dav (el
“ft ®mr T L 2 TET (dawd)
qF WE © T "3 F @ifsg fr
efisiz ot gz fF gw fadr &1
gEAT REl ATEd £t 9w ar =@l
A% wg foo ﬁ?? frgmr 14 ®
el wof Wt &1 aw g W OR
Pt afsem d9ev @ gw TR AE
FA I omm wg fwg o we
2, 8w 3T gfem ¥ Hdfaw
ATHT AT AT AT
A EFATNT ST, a1

surplus  is  bound to

0\,‘:/

FomTH gy A F oWiw A gAIe
g X Z xw fsmoma #7 w3 8§,
97 2

Modernisation bhe
expansjion-—

TR qGT AL AT FTE I 9
& 1 afe & $3 gamel 37w amd

TEA( ATGAT F FTOHT TH A
¥ =

Coal India is going to Collapse.
IgA TR TH 30 WX HY
figs g v @ %W F

Tar grm fR Y fagw F Fmem g

\When casteism
and comumunclism are is on the rise.
a bad effeer on
But T tcli
vou, we shall evive and comec up,

be ihsre

accompanied by

o MIARCH. 1994,

Mentions 374

45ERT 9% KA | TEiET
vfogar F@lcw F= st g e
©OATE Aq ¥ asr A
TR AFT §HET §

HIT
R
< LTS

T AW, & R a2 JrgemT
ﬂnm R C R £ ﬁr-

feaew B owr s mﬁr
“Z TG IWT ATRT AQAT wiHAT
Bl T § 1 gAEREde ¥ fau wargm
dffm Sen IS8 &, g, g,
T IR HHEATESTE %n faget &
M 6 W rr '(r g
zvﬁ'xr

trf"*fa‘ SECTE 7
*Fma ey, adft @y @ T 3
W H OTEE RS Ad @), wafad
T 9 SAn e, ar,
4R, A AT HEATST w7 ™
faar 1 % g T e ww

aaa"iﬁqu FHT, weﬁmswfsa
W AOET FE T F fAw 200
W ¥ U iy AT - §,
SEHT A 71 S@eSt ¥ forg TR
FT a“rfaﬁ-rn afe s aw ¢ g,
A1 WA T qusE SRR ‘m
A, e fagwe wd mod
w1 s felgegem freew Y o
FE A e T ¥ | i st

d ® & A gwma mwm ¥ fe
A TR AR WM X o g |
g TES Al R,

TMOERE T A A owaw g
¥ UF gEE T omemr & 24y
g fr ww T o
19X &1 gt a% w96 & g am
FE A T fT w0 g
W @lww g, zistae Fer g
9 9 AW &1 Sfew 7 ek ¥
qu an AfSd 1 wmeR ey 3
T w7 w9 40 P arw
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we g1 afs ma @ afvew 9w
Aqr 33 E, AT TAW W H FHE AT
WA dZT AT EEAT AG FAW |
¥2 UF AXRIA W I SCM,
fqy IAET TNT AT THW WY FAR
Sif @R | gEd 9IST AT @ FE-

-

aw FFar 81

HqF AT GEAET F SCAT WG

sy afsgm 1+ WA W

&y e ag WAy § THAT qOAM
Fferr &, famgr ¥ F Ry § afsw
agi WY GEAW w@d@ § AIEET ¥
AT TAR I AT § WA gY W
Ty K & WY Y SAET R
qrerds sy | gAY ATy § wr A
e ¥ TAar ¥ SR TEA g AW
gt 2 @ swwde 14 G TE-
qEwA GRS AT & ST §
Tq qC w15 wAdr fafma s & dor
& #fwg 5 ag giwiens SR
gW &% gIg 4 AW A ORT AW
@ o HH AT AW B
gax fg &1 gaR @ AT TR
+ PR W HaR AT & S

g7 Pfe | i TET g Ay
b Y AW QY gArT £ WA, T

Ay

war 21 g & ar Saar s @
F40 warEg, FAE AV IR
g, W 0% @ A Q-
e R, AFT Y BT st
g ST & 5 ag o7 SR Y 9 |
...(sm=aw) ...

SHRIL MENTAY PADMANA-
BHAM: That is the reason why he
ig thinking of imposing agricultural
income-tax, .

SHRI CHATURANAN MISHRA:
I do not know what he is thinking of
You are between me and him.

[ RAJYA SABHA ]
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&Y fise oo mre o T Sifsa gy o7
HOTH  TSOT TRA 1 v g e
a1 % 58 T 91 AT fF ITR 17
X JURF | TFFIw T geer
W oaw § owaqfeorme dafedt
qfearsion Y ok T WD
UL IR § | Far e @
Ffoe faeft mwdy §3fe digar
qfre &1 qU TR Wt we e
%n'(”r TS I TS ° o wEaAr
|

HFGTH OF arer w3 I ARATE |
gy fagre # st fpr o aga e -
= et faar S e
97 I8 A FA-FAT FEH F@A &
fog 7 @1 & | OB Frer a7 guT AT
T IO W ouT ot oY TRar arw
%< faar i wver gfear st ¥ @ a<
STO | ATEY 7 & & fF ewal
R F1 o ag faarw & qw g T
TEHT T HROTE AR BT 7 qFA5-
ST St owrw fear @, feeE
TS ST ERT § @ ar G ¥
T 93T gRT 9T A FINT L I9R
ﬁ't\‘ﬁaﬂ“t Z9R9  afeaare, WX
U o w5 g g fagre ¥
§Y, 83 a1 war ufaew W 4
STAT AT |, ... (SwAEw) ...

s, wtwim W 9g @Y w¢ fear
..... (za=am) . .

SHRI CHATURANAN MISHRA:
You have finlshed it. I want that you
introduce some special fund for us
to compensate for that period. It was
a considerable period of more than
15 years, of two decades, So, kind]y
look into the case of Bihar. If Bihar,
goes, you wi]l not be able to check
it. That is why I warn you to check
il. I hope you will do something on
what I told you, 'hank you.

SHRI SURINDER KUMAR SIN-
GLA (Punjab): 1 rise to welcome
and support the Budget. Not only
this Budget, but all the previous
Budgets presented for the las¢ four
years were historic Budgets and
they presented great opportunities



377 Special

to entrepreneuria] Indians. It did
not happen earlier. I wish it hap-
pend earlier, When this Govern-
ment came to power in 1891, j was
faced with a serious economic crisis,
There was crisis on the balance of
payments front, there was crisis in
termg of Inflationary pressures and
price rises, fiscal deficits etc and the
general growth rate was dedfining.
But under this leadeship of our
Prime Minister, Shri P. V. Nara-
simha Raoji and the hon. Finance
Minister, Shri Manmohan Singh ji
the Government took the right deci-
sjon at right time that is why I
called it a historic decision. The his-
toric changes started {in 1991 and
they are still continuing. Before I
really touch the historic changes
that fook place and the future direc-
tion where we hope to have a great
prosperity for India I want to men-
tion here with a very heavy heart
that a section of the House frem
right to left arroganfly assumed
themselves, certified themselves as
patriots and charged us tha; we were
selling out to the World Bank, we
were selling out to the IMF, we were
selling out to the muttinationals Is
it the way to judge the policy
frame work of this present Govern-
meng or the performance of the Gove-
rnment or the achievement; of the Go-
vernment or the failures of the Go-
vernment? It is shameful. I am
aware that the gentlemih from right
to left began his carecer in one
party, created a new party; swit-
ched over from Jan Sangh to Janata
Party and I do not know how many
parties he would join Our Congress
party has a history of 103 years. Our
party has only one interes; and that
is Indian interest. We have no right
interest or lefr interest. They are
telling us that we were selling
ourselves to foreigners and multi-
nationals. T recall what our
Prime Ministey has said in
Davos and  London recently,
He has  se: certain  terms for
inviting international investprs to
Tndia, Tt ie going to be our policy

Ho said that they may accept the

termg or they may hot aseept. But
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he said that we are going to follow
a certain path, He also said that
we wovld not copy wholesale the
Western policy in this country, I
would like to quote from the speech
of the hon. Prime Minister which
he delivered in London yesterday:

“Mr, Narasimha Rao reminded
the world community that the re-
sources of the earth were finite
and quoted Mahatma Gandhi who
said ir. 1931 that “Europeans them-
selves will have to remodel their
outlook if they are not to perjsh
under the weight of the comferts
to which they are becoming slaves.”

Mr. Rao said that India would
never be able to catch up with the
developed West and yet, “without
indulging in this race, India can
artain a level of development which
brings general prosperity tailered
to her needs and aspirations to the

tullest evtent. This is Wwhat we
are working for”

{THE-VICE CHAIRMAN (SHR]. V.
NARAYANASAMY) [In the Chair,]

My whole point is this arrogance
of patriotism on their part should
not be the framework of judging ot
new ecconomic reforms and. policies
that are being pursued in this count-
ry. These have been started only
3-1]2 years back, Before I actually
stary my speech on the Budget 1
have pointed out various problems
that existed. One has to assess this
Budget on the basis on which it has
been formulated. They should see
the thrust which the hon, Finance
Minister had mentioned in his speech
and see how we have succeeded and
how we are going to do better in
future, The thrusts are as follows.
Firstly, he was aware, or, in fact,
the whole nation was aware of our
tax system. I8 wag not only very
cumbersome, prone to corruption in
a big way, but gave room for eva-
sign by tax-payers. This is first
time the tax system has been mod-
ernised in respect of both direct and
ndirset taxes, This Budger has
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tried to intoduce, in a gradual fash-
ion, the Value-Added Tax system,
which has already been adopted by
70—74 countries in the world The
maijn focus in this is that there should
not be a double tax or inpu; tax
We are moving towards that.  The
second purpose is that the system
should be equitable, progressive and
vibrant, @ When the earnings are
muore, the tax should be more. Actu-
ally, in the last Budget also there
wags an attempt., But it wag less in
magnitude, But this time, a definite
direction has been given. We did
receive a lot of complaints because
once you introduce this kind of tax,
you have to widen your tax net.
There are new small-scale industries
that have come, It may create
problems in the beginning. The
small" industry people who are not in
the excise net are now afraid of fac-
Ing corrupt exclse officials, That is
why ther is a hiie and cry. But, in
the long run, probably, they would
welcome it. They have no+ yey rea-
lised that this modern system  of
taxation would save more for them.
Only today. in a private discussion
the hon, Finance Minister told wus
that probably. there would be less
litigation, litigation arising out of
numerous exemptions,  numerous
classifications and sb many other
things. I can sympathize with Mr.
Jethmalani, who is sitting there, that
he- will be losing some legal business
in litigation. Actually this reform
is going to be a remarkable achieve-
ment of the Budget,

The second thing is the fiscal de-
ficit: It is true, The Minister ot
Finanee has.expressed unhappiness
But what is the choice? You want
the rural develobpment programmes
to continue which need to he fund-
od and rightly so, T am happy and
T would like to comnliment the Fin-
ance Minister that they have raised
the allation from Rs 5.000. crores

[ RAJYA SABHA ]
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to Rs, 7,000 crores, It will really
activise the rural economy. And
there are vther programmes to crea-
te one million jobs in the rural sec-
tor, Even the allocations to health
and education will help generate hu-
man resource in the rural society.
These are the features that you
cannot lose sight of when you talk
of fiscal deficitt When the Finance
Minister was worried about the de-
ficits earlier, while presenting his ear
lier Budgets, my friends from the
Opposition said that he was wovrking
under the diktats of the IMF Now
they are asking for reductlon of fiscal
deficits, Are they really listening
to the voice of the IMF Now® Dr.
Ashok Mitra spoke abou; i+ to ask

for reduction in large scale
400 deficit as such. So, my point is
P.M. that this is going to stay un-
less we prepare our country to raise
tax resources to feed our develop-
ment programmes, to finance our
development (rogrammes. Then the
thrust sector which, in fact, really
shapes the Budget is the externa!l
sector, the foreign trade sector, and
I am hapvy to state that during the
last two-and-a-half years, the export
performance hag been excellent, has
been bevond our expectation, This
has happened due to the stratesy
adooted by the Government of India,
Once we had the problem of foreign
exchange. Now, we have g lot
vptions available to us to promote
our growth, LT

Then the tax concessions which
have been offered in the Budget have
been offered not for the rich peovle,
but for the corporate sector in order
speed up the recovery process, Ac-
cording to the Governmen: of India,
if forty ver cent to forty-five per-
cent tax concessjopns are given to the
corporate sector, then industrial re-
covery of six per cent to eight per
cent is possible. At the moment,
the recovery proress is very slow,
We are struggling between -two per
cent and two-and-a-half per cent
industrial. growth. . In.order to reach
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the stage of six per cent to eight per

cent of industrial recovery, these
tax concessions have been given.
Rs. 1,400 crores are given to the capi-
tal equipment industry, The problems
of poverty and unemployment are
very serious. Now, apar from what
hus Deen budgeted in terms of the
rural development programmes, if
you study the extent of creation of
jobs both in the public and the pri-
vate sertor during the last decade,
you will find that the number wof jobs
created in the private sector has
been much more than the number of
jobs created in the public sector, So,
let the industry be given a chance
to come in that respect, Now the
prospects of industrial recovery
are good and I would say that I am
not worried on that count because bf
the assuyrance given by the Finance
Minister, But if the pace of industrial
Tecovery is slow, it could pose a
prcblem, I have a few suggestions to
make for the kind consjderation of
the Finance Minister, Everybody
knows that there is » resource cons-
traing existing at the moment. I
would like to know whether it is
possible to disinvest in the public
sector for a particular purpose, The
purpose is, we say that we are going
to reduce or disinves( to the extent
of 40 per cent. With the figureg avail-
able, it you have an investment of
something like Rs, 140,000 crores in
the public sector and if you disinvest
40 per cent, you will collect about
Rs, 60,000 crores or Rs. 70,000 crores,
Now with this investment in your
hand, if you have chosen to join
hands with the private sector that
fund can be used for investment
‘ purposes which will increase the rate
of industrial development in future.
You could have collected Rs, 60,000
crores by disinvesting in the public
sector, If you go and deliberately
join hands with the private sector
for strengthening the industry indus-
trial recovery would be 15 to 16 per
cent, I can imagnie even more than
15 or 16 per cent. That js the major
plea T would ke to make Please
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consider this, Some people charge as
that we are selling the public sector,
Public sector investments are block-
.ed, It is not yielding revenue or it
1s not generating jobs. It is not creat-
ing jobs, You pull out that money
from the public sector ang inves; it
somewhere else, We are not having
proper infrastructure. Last time
when I spoke on the Budget propo-
sals, I gave the experience of my
hometown, The people of that ares
had been asking for a railway line
for the last 40 years, My grand-
father represented, my father repre-
sented and I am now representing
For the last 40 years the railway
li.ne did not come up. ... (Interrup-
tions).... It is not a question of
power. It is a question bosically of
national rasources, National resour-
ces are there but the Governmen; has
not given any aid, The Opposition
Governments were in power in 1987
and 1989, The people represented to
them also, They did no¢ have the
Tesources, If you do not haove re.
sources, are ybu going to deny us
vermanently stying “vou do not de-
serve any railway line for the next
hundered years”? You do not
allow the multinationals or the pri-
vate sector to lay railway lineg in
my avea, 1 am not interested in rail-
way itself, T am not interested in
baving these lineg for myself ag long
as I am given cheaper railway faci-
litles, If this is going to be your
attitude, probably vou will ruin
national productivity, You will not
create jobs Now what you are do-
ing is you are subsidising jobs, you
are protecting jobs but you are not
creating jobs, ¥ou will look into the
interests of only a few lakhs of peo-
ple you are not lovking into the jnte-
rests of million= and millions of vneo-
ple who are living inrural India who
are going to join the national main-
stream in the next few years. Thev
will ask for employment. So you
have to look at it from that angle
You should be interested in job-crea.
tion, you should be interested in in-
dome- gpneration and wealth-gene-
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ration. My plea on this is you must
disinvest for a particular purpose
And that particular purpose I have
already mentioned,

The second suggestion I woulgd like
to make for the consideration of the
Finance Minister is this. There is
a huge expenditure, and I firmly
believe if you reduce the size of the
Government, the Government is a
problem in itself—whether you run
it or amybody else runs it. Govren-
ment is the biggest problem the world
over... {(Imterruplioms)...

SHRI ASHIS SEN (West Bengal):
Is it the size of the Government or is
it the size of the Ministry?

SHRI SURINDER KUMAR SIN-
GLA: Size of the Government in
terms of people who are working in
the Ministeries,

SHRI ASHIS SEN:
size of the Ministry.

But not the

THE VICE-CHAIRMAN (SHRI V,
NARAYANASAMY): Mr, Singls,
kindly address the Chair. You need
not respond to his question,

SHRI ASHIS SEN: Through you,
Sir, T am asking.

THE VICE-CHATRMAN (SHRI V.
NARAYANASAMY): You have to
get permission before asking a ques-
thon,

SHRI SURINDR KUMAR SIN-
GLA: The army of administrators
who are not performing a productive
role in Indian society have failed
and this has put an inflationary pres-
sure on the economy,

Ang the third suggestion I would
like to make to the hon, Minister ‘s
this. I would like to make a third
suggestion to the Finance Minister,

THE VICE-CHAIRMAN (SHRI V.
NARAYANASAMY): The final
suggestion.
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SHRI SURINDER XUMAR SIN-
GLA: Ves, the final suggestion. For
example, take the costs invulved in
cars which is a running expenditure,
Only Secretaries are given cars. They
do not give any car to anyone down
below. Now, what would happen? A
friend of mine worked out a figure
which comes to Rs, 6000 crores a
year, People who are working in top
positiong in private companies are not
really given a car. Everybody is
not given a car, If a car is given b
the staff the car is only used by the
top officials of the Ministerles, Simi-
lar is the case with public sector.
undertakings., ..(Time bell rings)..
Before T conclude, I would like to
take on Punjab, We have represent-
ed to the Finance Minister as well as
to the Prime Minister, I thank the
Finance Minister because there is &
mention in tl:e Budget that Rs. 339
crores js given to Punjab as a speclal
loan, But the special loan taken was
something Yke Rs 6900 crores. The
loan was taken by us to fight insur-
gency, to fight terrorism, to fight a
war against Pdkistan, Now, why
should we, Punjab, pay the price?
It iz a great burden on us, We have
to pay for it every year. The Fin-
ance Minister in his reply to my
cuestion in this House said that the
Tenth Finance Commisslon would
Took into it. So, my point is that he
is rescheduling it. He has no power
to waive this. I would welcome if
he does so as a special case. Punjab
has successfully forght against ter-
rorism and peace has been brought
back to Punjab by Sardar Beant
Singh, a preat leader. (Time bell
rings) ... Only one minute Sir, My
plea to the Finance Minister ic; Could
you be kind enough to consider it as
a special case? It is not a case that
the State tovk the loan, The Stale
took the loan to fight a national cause
» caus» for national integraton. Why
should we pay for it? This is a drag
on our costs. This is a drag on bur
Government’s efforts,

Now, there is another request. z’I‘hat'
too we represented to the Finance



335 Special
Minister. He doesn't listen w us be-
tause, probably, he would not like
2 remark that he, being a Punjabi,
1s favouring us. Bug it is a matter of
rzal concern. Punjab suffered for so
long, for ten years Industry did not
come there. People moved out of
ihe State to other places.

THE VICE-CHAIRMAN (SHRI V.
NARAYANASAMY): Mr, Singla,
kindly conclude,

SHRI SURINDER KUMAR SIN-
GLA: I am just concluding, We re-
presented to the Finance Minister to
-onsider a tax holiday for new indu-
strial units. It was a suggestion and
reguest made by all the MPs from
Punjab and, in fact the Chief Mini-
ster of the State also requested the
Finance Minister o consider this.
So: 1 again plead for 3 tax holiday.
Thnerc is a very genuine reason; Mr.
Vice-Chairman, which I want to
mention, For example, take the
neighbouring States like Jammu and
Kashmir and Himachal Pradesh. Now
ihere is a tax holiday. I know and
voil can also verify that industries
have moved to Himachal Pradesh
from Punjab in order to have the tax
Yenefit, a tax holiday for ten years.
W= are suffering because of this kind
of a disadvantage, We have suffered
*nr long. Now an unfavourable situa-
*ion has been created for us If Hima-
chal Pradesh is offering a ten year
“ax holiday being in hilly area, why
don’y you consider it in the case of
‘hiz border State?

THE VICE-CHAIRMAN (SHRI V.
NARAYANASAMY): Mr. Singla,
wou cannot take more time. You
have already taken more than half-
an~hour,

SHRI SURINDER KUMAR SIN-
GLA: Sir vnly one sentence,

Sir, the Finance Minister hag men-
tioned in his speech that the mass
consumption items would not be
brought under the tax net., Unfortu-
nately, the rubber industry jn Jalan-
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dhar and the yarn industries in
Ludhiana and other -places have come
under it. Sir, these are mass consum-
ption items., I would like to request

the Minister to consider whether
these items can be brought out of the

tax net. It can be made applicable
from next year.
SHRI MENTAY PADMANA-

BHAM: Mr, Vice-Chairman, Sir; 1
thank you for giving me this oppor-
tunity.

Sir; we are listening to the debate
on the General Budget from yester-
day onwards, A number of my
colleagues from thig side have made
some very valuable points. They
spoke about the  macro-economic
managment of the Government.
Then they spbke about the deficit
financeing. They also spoke about
various other aspects of the Budget.
Because of want of time, T don’t want
to go into all the details. There is
no point in  covering the ground
which is already covered by my
esteemed friends from the Opposition.

Sir, I have some serious reserva-
tions on the Budget proposals
particularly on three aspects. These
Budget proposals  have wider
ramifications on the finances of
the State Government and
also on their functioning.

This aspect was nog taken into con-
sideration while making proposals,

Secondly, this Budget ig anti-agri-
culture and has not provided the
needed incentives to the growth of
agriculture, Sir, a number of my
friends from the treasury banches
have feebly tried to defend some of
the direct and indirect taxation pro-
posals. There is a neeq to make a
few observations on the peoint of
favouritism or favour shown to the
multinationals as against the intere-
sts of the indigenous industries,
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Sir, some of my friends have al-
ready mentioned that there is a steep
decline in the net resource transfer
from the Central Government to
the State Governments ever  since
Dr, Manmohan Singh has become the
Finance Minister and ever since this
Government has come tw power.

Sir, in 1991-92, in the first stages
of reforms, the so-called reforms or
liberalisation, whatever you call it
the net resource transfer to States
stood at 37.9 per cent of the Centre’s
total expendifture, excluding the ex-
penditure met by the States, This
ratio came to 38.3 per cent in 1992-
93. It had declined to 374 per
cent in the revised estimates for
1993-94. In this Budget it dropped
further wo 35.1 per cent, This is
really a most unfortunate thing. Sir,
all the State Governmnets are al-
ready caught in a situation of a debt-

trap. Sir, the states owe nearly
Rs, 1,40,000 crores to the Central
Government. If there is further
decline in the net resource transfer,
all the State Governments would
become bankrupt. This is a very

seribug matter, 1 hope the Finance
Minister would take this issue into
consderation. The Central Budget
is npt strictly limited to the Cenfral
Government alone, As far as the
State financey are concerped, it has
wider ramifications.

[THE VICE-CHAIRMAN (SHRI
SHANKAR DAYAL SINGH) in
the Chair] This is a very
serivug matter and it needs to be
looked into. Another point that I
would like to raise is about Plan
allocation to the States. Thigz has
been raised only marginally, Last
year, Plan assistance was to the
tune of Rs. 18,010 crores. In the
present Budget this has been raised
to Rs. 19,304 crores This is only
a margina] increase considering the
increase in the administered  prices.
Once yvu increase the administered
prices,the State expenditure natural-
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ly goeg up. Considering these as-
pects, I should say that there is
absolutely no ncrease, In fact, it is
only a negative increase, that is, it
is less than the allocation made last
year if you take into consideration
the value of the rupee, the general
rise in prices of essentia] commodi-
ties, essential goods like cemeni, siecl
and also the cost of infrastructure
facilities used by the State Govern-
ments for various developmental ac-
tivities. The Plan allocation made
this year is less than what was made
last year. This is a very serious
problem, With regard to agricul-
ture we all know that there is a steep
decline in public investment. The
Government has always agreed to
this. A number of times, the Fin-
ance Minister ag well as the Prime
Minister admitted that there was a
steep decline in public investment in
the case of agriculture, The Govern-
ment have been saying that they are
trying #0 encourage private invest-
men( in agriculture, To give g sort
of fillip to private investment in ag-
riculture, some credit agencies will
have to be created. The NABARD
is one such credit agency. In thlis
year’s Budget only Rs. 200 crores has
been allotted towards the share capi-
tal of the NABARD. This is peanuts
when compared to the huge nvest-
ment that is required to make
breath thrmough in agriculture. The
Government is thinking of promot-
ing export of agricultural commbvdi-
ties. In that case, Rs. 200 crores
that has been allotted by the Gov-
ernment fowards the share capital
of the NABARD will not be suffici-
ent. You will have to increase the
credit facilities given to the agricul-
turists. This ig also a very serious
matter which needs to be considered,

Another point is that because of



389 Special

some changes brought about in indir-
ect taxation, the price of pesticides
is likely to go up. In the case of
fertilizers, there is no change right
now. In this connection, the Finan-
ce Minister and also the Prime Min-
ister—it appeared in the Press—have
said that they will not be able to
assure anything in this regard. The
Finance Minister has said that he
cannot give an  assurance that he
will not revise the prices or do away
with the subsidy that is presently be-
ing given to the nitrogenous fertili-
zers The little subsidy tha; is given
to the nitrogenvus fertilizers may
be removed may be reduc-
ed in future. Therefore, the
fertilizer prices, the pesticides prices
may rise. There is another contro-
versy in regard to change in the
duty structure of steel industry.
The Agriculture Minister recently
said that—I had head it in some

. newspapers—the vprice of tractors
and other agricultural implements
would go up. This will adversely
affect the agriculture sector. I

would request the Government that
while taking a final decision, it should
look into all these matters. If the
cost of fertilizer, the cost of imple-
ments and also the cost of capital
goes up, it will adversely affect the
growth of agriculiure. The agricul-
ture sector provides a lot of employ-
ment opportunities. Almost 65 to
70 per cent of employment is genera-
ted in this sector. The changes that
have been  brought about in the
Customs duty and the Excise duty
structure are also very unfortonate.
These changes are heavily loaded
against the indigenous industries.I
will take two examples only in illust-
rate this pvint. One is the customs
duty. While a lot of concessions are gi-
ven by way of customs duty on one
particular item. asditional duty has
been imposed. and, hat is, on the
import of medical equipments. Sir,
since 1988 there has been no cistoms
duty on medical equipments; rather
some snrt of dutv exemption has
bheen given on the mport of sophisti-
cated medical equipments so that
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sophisticated advanced medical treag-
ment can be within the reach of the
common man. And a number of in-
stitutions, a number of private hospi-
tals and other agencies have been im-~
porting them without customs duty.
But, in this Budget, unfortunately,
customs duty to the extent of 15 to
20 per cent hag been levied on the
import of medical equipment parti-
cularly, with regard to CAT scan
and some other more sophisticated
items where the duty has been rai-
sed to 50 per cent. This is really most
unfortunate, more so when a Iot of
concessiong are being given in cus-
toms duty on other products to help
and encourage multinationals and
other big industries.  But with re-
gard to medical equipment which
are useful for the common man, the
public  customs duty is being impo-
sed. There is no rationale, there is
no reason, there is no ryhme, in cus
tomg duty regime.

Sir, with regard to cosmetics, I
distinctly remember the Finance Mi-
nister said once that he is giving =
gift to the Indian women; may be the
the Finance Minister is very popular
in the drawing rooms of Delhi or in
the wocktail circuit of Bombay and
Madras. . . (Interruptions)

THE MINISTER OF FINANCE
SHRI MANMOHAN SINGH): In
Hyderabad too.

SHRI MENTAY PADMANABHAM:
Probably so. Sir, take for example,
the toilet soap industry. Ninety per
cent of the soap industry is in the
hands of the multinationals. Their
market share is nearly 90 per wcent.
On toilet soaps, the duty has been
reduced from 110 per cent to 50 per
cent during the last two years. But
the same facility is not given tv
other itemg which our women gene-
rally use. For example, take the case
of detergen! powder which is in the
non-power sector; it is mostly in the
small scale sector. In Gujarat and
Andhra Pradesh, there are about 20
to 25 small units which are about to
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[Shri Mentay Padmanabham]
be closed down. Now, after great
persuasion, the Finance Minister has
announced a five per cent, cut in
excise duty in the Budget, it was re-
duced from 35 per cent to 30 per
cent, but, this is without any disfinec-
tion; detergent power which <osts
about Rs. 40 to 50 is being given the
same facility as the detergent pow-
der which costs about Rs. 14 (o Rs,
15 which is produced in non power
sector, This is unjust because no In-

dian women, particularly, women
from the middle-clasgy or the lower-
middle «class sections can manage

without detergent powders. There-
fore a greater relief should be given
to the detergent powder industries
which are in the small-scale and tiny
sectors as well in non-power sector.

Sir, I would like to mention some
more points, but because of the con-
straints of time, I am not able to
say everything. But I will send my
suggestions to the Finance Minister
and T request him to take these sug-
gestions into consideration while re-
plying to the debate and while fina-
lising the Finance Bill.

Thank you, Sir.

SHRI V. NARAYANASAMY: Mr.
Vice-Chairman, Sir, thank you for
giving me this opportunity to speak
on the General Budget presented to
the nation by the hon_ Finance Min-
ister. Sir, the reaction from the pub-
lic and also the economists on the
Budget propusals of the Finance Mi-
nister has been quite encouraging.
Normally, when the Budget is pre-
sented by the Finance Mijnister of this
country, there will be a lot of criti-
cism made by various quarters. But
this year, there is criticism only from
the Opposition parties and from the
public, from the industrialists and
from the rural sector. This year’s
Budget is not only growth-oriented
Hut also there is a thrust for rural
employment potential. This I would
like to say before this House because
there has been criticism from the
other side that the Government 1Is
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tilting towards  industrialists and
multinationals. Not only this, the
Government is accused of woming in
line with IMF and the World Bank.
This doubt has to be cleared by the
Finance Minister.

The aIIocgtion made for rural! em-
ployment is Rs. 7,010 crores. This al-
location is made in different forms.
When this figure is comparsd with
the last year’s allocation, . is mbre
than 40 per cent. When such a big
allocation is made by the Finance
Minister, it is the primary duty of
the State Governments wconcerned to
ensure that the funds allbcated to
them under various schemes such as
the Jawahar Rozgar Yojana, the
Prime Minister’s Rural Employment
Programme, etc. are ~utilised by
them well and the benefit is passed
on to the people. Thig is under that
assumption that a big allocation has
been made. TInfortunately we don’t
have a mechanism to monitor the
funds given by the Central Govern-
ment to the various State Govern-
ments. There is no mechanism to
monitor whether the funds have been
spent for the purpose for which
they are provided. There are a
lIot of complaints that the funds
given by trhe Finance Minister to the
varioug States for rural employment
programmes are being diverted by
the State Governments concerned for
other schemes, Such reporiz have
zome in, Unfortunately, no action has
been taken, While making the allo-
cations, T want the Finance Minister
to be very strict and see that the
funds provided for the generation of
rural employment are properiy spent.

Sir, the Finance Minister has wide-
ned the tax net. 1 welcome it There
are some areas where the Finance Mi-
nister has to céhcentrate even though
there are objections from various
quarters. When Mr. V, P. Singh was
the Finance Minister. I made this sug-
gestion. Even after this T have consis-

tently been saying this. In
this country, 10 per cent of
the farmers are big landlords,
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Ninety per cent of the farmers are
marginal and small farmers, These
big landlords create a lobby and see
that there is no tax on agriculture
income, If the Finance Minister bringg
them under the tax net, the small
and marginal farmers will not %e
affected. I want the Finance Minister
to make a study on this because these
10 per cent people, who are having
large areas of land, who are geiting
income outr of those lands and who
are enjoying the infrastructural faci-
lities such as water, electricity, etec.
provided by the Government, are not
contributing even a single pie ro the
exechequer of the Government, 1
want the Finance Minister to probe
into the matter and see that these
people are brought under the tax net
because your policy now is po broad-
ening the tax structure was widely
appreciated. Though such a measure
receives opposition from various qQuar_
ters including the vested inte.
rests. thicis an area on which
the Finance Minister should concen-
trate, You tax the rich and leave the
poor, That should be the policy 1
think definitely the marginal and
small farmers will not be affected.
The big farmers who are getting
lakhs and lakhg of rupees of income
out of the land and who enjoy the
benefits of the Government, do not
pay anything to the Government.
And you should take steps so that
they also pay something to the Gov-
ernment.

SHRI VITHALBHAI M. PATEL
(Gujarat): What is the percentage?
Tt is only one per cent,

SHR] V. NARAYANASAMY: Itis
10 per cent, according to me, This is
the problem with we people. We do
not study and we say that it is only
one per cent, It is not one per cent.
You have the tobacco barons, You
are on the Tobacco Board. A lot of
black money is generated in the toba-
eco sector, Do you know that? You
do not know So, this 1. one arez on
which the Finance Minister should
roncentrate.
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As far as Defence is concerned, the
allocation that has been made is
quite satisfactory. Our neighbours
are trying to concentrate on India.
They are trying to destabilise our
country I thank the Finamce Minis-<
ter for giving a thrust to the Defence
sector. It is of vital importance. The
provision that has been made js quite
large and I thank the Finance Minis-
ter for this

Now, coming to the alarming
proportion of interest which the
Government is paying. T think, this is
a serious thing which has been con-
tinuing for years. And Rs. 46,000 cro-
res have been provided for this, It is
a big amount which the Government
cf Indig can use for other develop-
mental purposes. Some of the hon.
Memberg have also raised this issue.
It is a matter of serious concern. The
Finance Minister should also concen-
trate on this. The money that is be
being paid by the Government by
way of interest in respect of various
saving schemes should be minimised.
On the other hand, he has done a
very wise ting by reducing the inter-
est rate by one per cent which is quite
welcome. There is a large-scale ap-
preciation from the people who are
getting money through the various
financial institutions for industrial
and other purposes. Another conces-
sion that has been given by the Fin-
ance Minister is in vespect of capital
goods industry. Sir, in the last three
yvears or for that matter, in the last
last five years, the capital goods in-
dustry is getting orly a limited con-
cession from the Government of In-
dia. Now, the Government of India
is giving the necessary thrust to this
area so that India can develop infra-
structure industries with indigenous
technology and indigenbus equip-
ment, Hitlerto, we have been impor-
ting important machinery from
abroad. And we have also been
vorrowing technology from abroad.
With the concession given by
the Finance Minister the capital
govnd. industry will fully utilise this
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opportunity and ithey will help in
developing the infrastructure for
large-scale industries. Sir, one bung-
ling is going on in this area. I wrote
to the Commerce Minister. And I
would also like to bring iy to the no-
tice of the hon. Finance Minister.
In countries like Germany and Japan,
they have got some machinery which
is junk and which js outmoded, What
will they do with this machinery?
They do a little painting and
a  littie repairing. And they
bring it as second-hand ma-
chinery into our country. They dump
it in our country, This is happening.
And the people who are importing
that machinery quote a higher price
here and thus they are also getting
the benefit, This kind of importg are
taking place as far as the second-
hand machinery is concerned, in the
rapital goods sector. I want the Fin-
ance Minister to pay attention to this,
He should see that the loopholes are
plugged, And I am very glad that I
received a reply from the Commerce
Minister saying, “we are vigilant.” I
want the Finance Minister also to
Jook into this aspect so that this par-
ticular area is taken care of In the
public sector when disinvestment
scheme was started, there were objec-
tions from the Opposilion parties,
particularly from the Left and Janata
Dal saying that this Government is
going to close down the public sector
units. The policy of the Government
has been pronounced not only in this
House but also outside by the Finan-
ce Minister and also by the hon, Pri-
me Minister, not only in India but
also abroad, saying that we will fol-
low the middle path. The Prime Mi-
niste~ had also said that we are not
going to close down the public sector
units and wherever required, we will
raise our resources through the public
and see that the unviable public sec-
for units become viable. Now what
is happening is, that to make those
units viable, you are trying to pumn
monev into them. The Government
shou] have g clear.cut policy on this
issue, If the industry i¢ in the red and
§f it cannot be revived there should be
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a cefinile policy Zor it. What you are
doing is, you are trying to lub the
profic-making unit and the loss-mak-
ing unit together so that the public
and the share market could be atfrac-
ted and you are able to raise funds.
But you are not able to revive the
industrial units which have become
sick. The Price Minister had said that
if the industry could not be revived,
we will not be able to re-open or run
it. On those lines you should have
a clear-cut policy. Let the private
sector take care of the unitg which
are in the red. You have to take to
the middle path.

.

Coming to small-scale industry, thig
year a lot of representations have
been made to the Finance Minister
because the Finance, Minister did not
differentiate between the vld units
and the new units which are now com. ' *
ing up in the country. He hag removed
the exemptior. enjoyed by smaller
units earlier and because of this,
small industrialists are suffering, T
myself met the Finance Minister and
made a represenfation relating to
cosmetics industry, This industry hag
so far been dominated by the multi-
natjonals in this country excepting
one or two larges houses like the
Tatas and Birlas. Now, small indus-
tries are coming up, specially in the
South. Take, for example, the sham-
poo sector about which I want to spe-
cifically make a mention. Presently,
the persons who are manufacturing
this item shampov, in packets do not
have any marketing mechanism. They
run it as a cottage industry in their,
place. In my own small town with
a population of about 2,50,000 people,
more than 5 thousand families are
surviving on this industry earning
~hour Rs. 30 to 40 thousand per year,
~nd giving employment to rural peo-
ple. without any support from the
Government. Now that you have re-
moved the exemption clause, they are
not able to compete with ic myltd
nationale, for marketing their pro-
duets. The Government does not give
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them any support for marketing their
products. There has been a great hue
and cry from other cottage industries,
from the Khadi and village industries
because they dv not have any in-built
system for marketing. And all these
jndustries are suffering. They are not
able to market their produce in com-
petition with other companies. As a
result, all these cottage industries are
suffering. Sir, the shampoo industry
which is more than five years old.
which is employing more than 40,000
persons in my place, is facing closure.
They would not be able to run this
industry, It i a common man’s item.
They are selling it in satchets. It
costs just one rupee. This common
man in the villages is using it, As
I said, it gives employmeng to
40,000 persons. In this connection, I
gave a rspresentation to the hon.
PFinance Minister, Kindly revive this
industry. This is an age-old industry
which has no in-built marketing
mechanism. Now, new industries are
coming up. Therefore, you should
extend the concession for some more
time. In regard to the representation
thay has been given to him, the
Finance Minister can, through his
own source, have a study. Somehow,
you should try to help this industry
which as I pointed out has no mar-
keting mechanism of its own  They
cannot fight with companies like
Hindustan Lever which has got a wide
marketing network. They can kil
guch small-scale industries. There-
fore. I would plead with the Finance
Minister 1o see that such industries
are given protection by the Govern-
men; by extending excise duty con-
cessions so that there could be more
generation of rural employmsnt.

Sir, it s 4 very good measure that
the Finance Minister has taken in
regard to fiscal management. We find
tha; most of the States run into
overdrafts, Some of the State Gove-
rnments could not pay even salaries
to their employees. By fiscal mana-
gemen¢ alone, the Finance Minister
would be able to control inflation. ¥
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know he is very serious about it.
Immediately after the presentation
of the Budget_he said that though we
need not be worried aboug the fiscal
deficit, it still had to be taken care
of. He is very keen to see that it is
taken care of this year.

Coming fo my State, Pondicherry,
the planning Commission allocated
funds for this year, i.e. 1994-95. Then,
we received a communication from
the Finance Ministry saying that

from our Plan allocation, Rs., 31
crores had been cut. Rs. 31 crores
has been cut from the total alloca-

tion agreed to earlier. The Chief
Minister received this letter. He was
able to find out the reason for it.
They said tha; this was because in
the case of the other States also, a
cut had been made, Sir, the Union
Territory of Pondicherry is directly
under the contol of the Centra] Go-
vernment. It is a Union  Territory
with a Legislature, like Delhi. Mem-
bers of Parliament from Delhi made
a representation to the Planning
Commission. The Deputy Chairman
of the Planning Commission gave
an assurance that Delhi’s Plan size
would not be cut. But ag far ns
our State is concerned, we have nhot
receievd any positive reply so far.
You wanted us to mobilise resources.
We have done it. Therefore, you
should allocate funds to ug as per
the ratio accepted by the Ninth Fin-
ance Commission. I would request
the hon. Finance Minister to kindly
see that the allocation which had
been made for the Union Territory of
Pondicherry is not cut because we
are mainly dependent upon local re-
sources and we need to support the
developmental activities in the State
in a big way.

In the end, I would say that it isa
growth-oriented Budget. It not only
helps the taxpayers traders and in-
dustrialists, but it also gives an
impetus to all-round development in
the country. I support the Budget
and I thank the Finance Minister
for givingus asoft Budget. Thank
you,
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RAM JETHMALANE
(Karnataka): Mr. Vice-Chairman,
Sir, this long wait is worthwhile
because however smal] the atten-
dance is in the House. I find that at
jcast the hon. Finance Minister is
here.

SHRI

SHRI M. A. BABY: Quality is im-
portani; quantity is no¢ important.

SHRI RAM JETHMALANTI:
You are right.

Sir  when the hon, Finance Minijster

and the Government, of
which  he is a part, had
embarked upon the new economic
policy; you would, perhaps, recall

that I had broken ranks and support-
ed them, while standjng on this side,

Sir, I still maintain thai the Gov-
ernment has struck a right course,
It is on the right track. And when
i heard the speech of the hon, Fin-
znce Minister, what struck me as
‘nost remarkable was the last para-
graph v©f his speech which he ended
ip with a peroration, the first part
of which made me fee] proud as on
"nditn citizen, He told the House,
vh.re he spoke, that “this Budget is
inspired kv a firm conviction  that
Mdia has 2l the material and hu-
man resnurces tv be a front-ranking
nating of the world.” I fully :hare
“1is gentimeut and I fully share this

reilectual wonvition of the hon.
7Tinance Minister, but Sir, those of
s who have besn concerned about
1he direction in which the country is
going and those of us who have been
concerned for quite some time, have
always been confused by the para-
dox that Indiang wherever they go.
they make a success of themselves,
wherever they go, they not only make
a success of themselves but they
win the affection and they win the
respect and confidence of those with
whom they compete and amidst whom
they operate. So, Sir; the paradox
is that while Indians do so well, India

never does so well and has never
done so well. What is happening
to those human resources of which
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very proudly the Finance  Minister
reminds us? Our human resources
seem to be flowering forth in alien
quarters and outside the couniry, but
something goes wrong with them
when they operate within our owh

bocders,  Sir, the answer has been
provided by the Finance
Minister himself to this para-
dox. The answer that he nas

given is an answer worth ponder-
ing about. I hope what he hag said
ig going to be taken note of by the
Government to which he belongs, by
hic Prime Minister and by others.
He hag reminded us of the famous
words of Rabindranath Tagore in
the final peroralion where he sabd
thay he wanted to built an  Indi-
where ‘“lhe clear stream of reason
has not lost its way into the drearv
desery sand of dead habit.” I hope
the Finance Minister hag asked him-
self that when he started this mnew
policy. He started this new policy by
teiling ‘he House that.

Indian economy was a shattered
economy and he said that ‘we em.
mark  upon the awiful task”—the
avwiul task as he put it—of rebuild-
n~ the economy which he found in
o -nattered state.  Sir. why wag the
cconomy in a shattered state?  Why
rad we arrived at thai point in our
economie growth where we had to
ne2ak combpletely with the past tra-
ditions and methods of solving our
economic problems and enter into a
completely new method of dealing
with those problems? I hope the
Finance Minister hag pondered aver
this In 5 budget speech one does
noy {ry +0 make political capital arf™
one doeq not apvortion blame. but
vne thing must be said that very
ofien we on this side and some of
the lealers of our political parties on
this side. have been blame for hav-
ing produced the kind of =eConomic
chaos that Mr. Finance Minister had
to deal with. This must be repel
led and it will do no good %o  the
Treasury Benches o continue to lav
the blame for all the eteonomic . ilis
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upon the Opposition parties tha; have
occaswonally come intg power for
brief interludes of time. I wish to
ask, did this cjear stream of reason
which does not get diverted into a
dry desert, start for the first time
in June 1991? Or was it flowing
also from 1946, 1947 and 1948 when
nis ruling party came to power? Se,
Sir, if we are to go by the clear flow
of this stream of reason; I think;look-
ing back to ‘he last 45 ur 46 years
the blame mi  lie squarely with
those who are now quoting Rabind.
ranath Tagore. But Sir, this ig not
an occasion to allocate blame. TLet
ws. therefore, not attack one another
and let us not find out who did what.
Leat ug row think of the future.

We must start with an accepted
confession of the  Finance Minister
that in 1991, when he started the
Indian economy was in complete dol-
drums ond it is with the doldrums
that he has to deal with. He has
peenn at the helm of affairg for the
last three years, and this is  the
fourth budget which he has proudly
evresented. But he hag expressed in
P15 budget hiz own failures, hig own
shortcomingg and the non-fulfilment of
his proijections and expectations which
ke had harboured when he present-
cd the previous budgets. What is
the reascns? And I hope he has pon-
cered over it. And, Sir, some of the
reasons which he has attempted to
give fo; the failures which he con-
fesses to are reasons which 1 don’t
share. The reason is to be found in
one part of his peroration; and in his
peroration he says, “There ig immense
danger if we falter or appear indeci.
sive.” And if the policies upon which
tha Government embarked have not
vielded fruits which they were ex-
pected to yield: or if wou have fal-
len short of vour iarge*s: you have
fallen short bacause this is precisely
what has happenad: you have falter-
ed and you have appeared indecisive.
And this is the thesizs which 1 wish
to develop a lhttle bit during the
short time that I have at my disposal,
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Sir, if an honest introspection
and analysis has been done of the
shattered state of the economy—and
I came to discover the rea] causes—
the real causes lie nor in any fault
or deficit in the savings of this poor
country , because the economists and
their records and their statistics dis-
close that from 1950 to 1984 the na-
tional savings in India had jumped
from 10 per cent to 22 per cent and,
therefore, the fault primarily has not
been of savings. The fault has been
of productivity, and the oroductivity
targets have failed. Anc. they have
failed for four principal reasons,
which very distinguished economists
have pointed out to us.

The first reason—and which the
Finance Minister will take note of,
because unless this factor is totally
neutralized, there js going to be no
success of any economic policies, how-
ever theoretically sound those poli-
cies might be—is the extensive bure-
aucratic contro] over pmneduction in-
vestment and trade. T suggest to the
Finance Minister that he must pick
up a few Yyoung lawyers. good bril-
liant lawyers, put India’s Stdtute
Book in their charge, ask them to
examine the hundreds of statutes
which exis; upon our Statute Book:
and those statutes purporting to deal
with trade, commerce, industry, dis-
tribution of goods  distribution of
services and so on examine those
statutes and find those sections of
each of those statutes in which po-
wer is given either to the Govern-
ment or to officers of the Govern-
ment to deal with the econpmic pro-
cess. In other words, Sir, the whole
Statute Book now requires to  be
scanned for the purpose of discover-
ing where the bureaucratic tentacles
have spread into the economic pro-
cess, and these tentacles must now be
abolished, and they must be prompt-
v abolished, One of the reasong why
I supported the new policies was
that I believed—and 1 have always
believed—that India is poor because
there is corruption in this country.
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Because of corruption there is nbo
equa] and fair distribution of wealth
and the Gross Domestic Product,
There are too many persons who
1ake an unfair share of the national
cake, That ig why the real pro-
ducts, even of our efficiency and;our
labour, do not percolate to the levels
i which they should percolate, Un-
ess you dismantle the bureaucratic
and political control over the acono
mic process, you shall not register
the kind of success which your poli-
cies must give you, This is the pro-
ject upon which you must immedia-
telv embark and dismantle the holds
and tentacles, You have now given
up the inward-looking trade and in-
vestment policies, I was just talk-
ing to one of my colleagues, He
told me very gracefully. “ I under=
stand you are supporting the libera-
lisation policy, but how about globa-
fisation?” To that a short answer
has been given by an extremely dis-
tinguished economisy who says that
the tele-communications, computers,
-ransportation logistic revolution have
permitted global sourcing and deve-
loped a world capital market, Both
have made it easier for pvor count-
ries to export to rich countries and
for rich countries to source abroadin
poor countries, Effectively every-
one now has an access to the same
world’s capital market, more equal
access to the rcapitalists has reduced
the edge that being born in rich
countries used to give. If we had
not participated in the new global
market that has come into existence,
we would have been following the
same old folly and we would not have
been able to take the benefits of the
changes that are now taking place
the world over. The world has
changed and a certain system has
failed, We discovered much to our
amazement thas the Soviet Union
wag not a great military power. We
also disecovered that it was never a
great economic power. These discov-
eries ds not mean that anybody has
(o take the blame for it, The systcm
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failed. It is nobody’s fault. 1t is
certainly not the fault of the Indian
Communist Party or those who be-
long to the Communist party or those
who wedded themselves to the old
Ccmmunist doctrine, Systems change
and systems do not remain for lung.
They are not immortal, Like human
beings they too must change, The
system has collapsed, There is no-
thing to be ashamed uvf, The consti-
tution of communism will always re-
main. Communism has succeeded per-
manently in humanising the face of
capitalism and has given to capitaiism
a generous dose, a generous transfu-
sion of the blood of compassion and
the blood of concern for the dows-
trodden and for the poor pevple, "I‘Fgus
contribution of socialism and com-
munism  will never be forgbtten.
therefore, there is nothing to be
ashamed of ~ But the system failed.
And once the system failed—we were
pariners and participants in that
system—due to the mistaken policies
of our previous leaders. There is
nothing to be «thamed of in ack:
nowledging that those policies have
got to be changed, )

The third and the mvbst copious
cause which I wish to refer to—and
this is where the halting nature of
the Finance Minister’'s own policies
comes into play—is that there has
been an incompetent and corrupt pub-
lic sector, rauch of which is totally
unnecessary, My  suggestion is—
and this is a suggestion, which I am
making, not for the first time byt I
have made it years ago—that in ’n-}
dustrial units or in 5 group of unils
which are no; economically produc-
tive, you cannot expect high returns.
A Marwari money-lender can produce
21 per cent return on your invest-
ment, And you have pumped thou-
sandg and ticusand of crores of rup-
ees of tax-payers’ money into tiis
ideciogically buttressed units of pro-
duetion, and Mr, Jagesh Desaj, as al-
way- wag today able to say ﬂ}fwt, the

o R P TN S A g g
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public sector has not completely faii-
ed, they have produced Rs. 3,000
crores of profit. But, Rs, 3,000 crores
of proiit on what ievestment? Sir,
the enormous amount of investment
that has been made, you take
account the 3000 figure. It is really
aboui one per cent, It is the tw-
enty-~.ne divisiza 23 the profip which
an o dinary der in th ma--
ket w1l be ahle v pooduce upo
investment,

into

1 O

I said ten years ago that tne pub-
lic sector in this country was totally
vital, Threre are six items where it
is totally vital and .nere the public
sector should remain. whatever be
its productivity, whatever be itg in-
competence, we cannot get rid of it
That is Defence. Atomic Energy, Coal
Petroleum, Railways and selective
mining sectors. Apart from these, the
vublic sector should be disposed of
Tock, stock and barrel at distress
prices.

At this point, T wish tc dispel an-
other notiom, 1 have just dikpeiied
one attack which the Congressmenr
have habitually levelled againsy the
leaders of the Opposition. Bug now
I wish to dispel an attack just made
by the Opposition against the Fin-
ance Minister and his parfy and his
policies. It has been said that this
is a decline of our economic soverei-
gnty, we are selling out to the multi-
nationals and so on and so forth and
the last three Budgets including the
fourth one are the result of the inter-
national pressures and for the ladies
and gentlamen in the IMF ang thc
World Bank, This is very unfair
According to me, this is unfair %e-
vanse the policjes which Mr, Man-
mohan Singh is following: whether
he wishes (0 own or not, are policies
which people like me have been ad-
vocating in this country for the last
40 ty 50 years. The great Mr. Rajaji
advocated these policies, The great
Minov Masani advocated these poli-
cies before he became a socialisy and
before he hecame z disillusioned anti-
socialist.  These policies have been
1'ropagating them,
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PROF. SAURIN BHATTACHAR-
YA: Before he became a sbcialist...
(Irterruptions) ...

SHRI RAM JETHMELANI: During

the shory interva] he associated
himself with these policies....
(Interruptions) Therefore, it is

wrong to say thag these are policies
which are being advocated by eco-
nemisgs of repute. Some of them are
Mr. Manmohan Singh’s friends and
classmates in the wuniversities, who
have been advocating these policies.
For example, Justice Bhagwati and
Mr. Ashok Mehta have been advo-
cating these policies and we have
been advocating these policies for a
long time, irrespective of whichever
party Ibelonged to. Therefore, please
do not give credi; to the IMF. In
1991 we were faced with a shattered
economy and you could not restore

this economy and get oug of the
clutches of this shattered economy
extended by foreign aid and that

foreign aid must require a quality
of aid-worthiness and aid-worfhiness
cannoy be determined by the figure
you want to borrow. It has go¢ to be
determined to some extent by the
creditor. That means he is entitled
to know tha; he is advancing to a
creditor who is worthwhile. (Time
bell) I would like to mention two or
three points in two minutes. I
thought that you have promised to
give me five finutes.

THE VICE-CHAIRMAN (SHRT
(SHANKR DAYAL SINGH): No.
You belong to a group where there

are eight speakers who want to
speak.

SHRI RAM JETHMALANI: Then
I will quickly rush through., In the
opening part of his Budget speech,
the hon. Finance Minister referred to
the lethargy which had overtaken
the capital goods industry. He said
that, otherwise, everything was
right with the industrial growth
But he said that this particular sec-
to has been lethargic. 1 cannot re-
conzile this with a later statement in
his speech wherein he says that
there was a Rs. 2000 crore-—shortfall
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in the excise duty due 1o recession in
some high revenue yielding indust-

ries, Now which are those  high
revenue ylelding industries? Are
they the same as the capital goods

industries or are these different? I
hope he will resolve this issue and
resolve this doubt which I seriously
entertain,

Sir, last year Rs, 5,700 crores were
given to the nationalised banks to
make provision for bad and doubt-
ful debts, Almost the same amount,
Rs. 5,600 crores, less by Rs. 100 crores
is again being given this year for the
same purpose, Now, Sir Mr. Ashok
Mitra, I yesterday., complained that
there was no tender in this Budget
speech, Sir, one method of taking
away the tender from the Budget
speech is to resort to this kind of
‘gobbledygook’ which word you
must have seen in the English dic-
tivnary, Mr. Finance Minister, to use
involved jargons so thar the real
sense of what you mean to say is
totally suppressed, What you really
mean to say is that this money had
been stolen from the banks by poli-
ticiang and their favourites and these
are bad debts and now, we took to
transferring monjes from the exche-
quer to these banks to make up for
the Ioss created by a bad investment
and credit debts which have got to
be written off. Sir iy is true that
you have created some kind of a Spe-
cial Recovery Tribunal,  But please
do not lay much store by it because
all these debts are totally unsecured.
You will be wasting time. You will
neither find the debtor. nor will vou
find recovery. You will be carrying
these Tribunal orders in your hands
and wasting more funds on recoveries
which, you know, you will not be
able to recover, You have promised
that there is going to be, now, ade-
ouate communication of information
about the defaulters. This informa-
tion about defaulters must be com-
municated not when suitg »ve field.
but they must be communicated when
the first default takes place in the
return of the loan, It mus- e
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communicated o every single banking
and financial institution and you will
have the use of a computerised sys-
tem so that anybody who can press
about a prospective debtor who goes
for funds. 1 know ig for a fact that
from a branch office of 3 bank com-
munication goes to the Reserve
Bank. It reaches another clerk in
the Reserve Bank who knows nothing
about what the subject-matter is.
The process of real tria] has taken
about six months and by the time he
writes another explanatory note,
another one year has expired,

The Finance  Minister promises
amendment to the Company law andf
I understand thar a new Amendmen:
Bill a new Company law, is on the
anvil. There are three things which
have to be taken care of; the honesty
of the prospector:, the transparency
of the balance-sheets and the role of
the Company Law Board. I say it
from my experience—and this is no
reflection on anybody—that some
members of the Company Law Board
have, certainly  ngt dJistinguished
themselves either for their ©ompe-
tency or for their integrity and the
Company Law Board is exercising
paowers which once vested in the
High Courtg and these powers must
be shifted back to the High Courts,

Lastly, I would like fo say a few
words about one of the most copious
causes of our economic failure, and
that is the prevalent corruption, I
do not wish to devote much time,

It is a phenomenon with which the
Finance Minister is familiar, But I

hoped the Finance Minister who cam
to be a Finance Minister with a clean
slate, with no strings of a politician,
with ro kind of attributey which we
normally associate with a politician,
would reform the system and not
himself become a victim of the sys-
tem. Here, 1 find, from his Budget,
that he has picked up already a fair
amount of flattery, a fair amount of
variation from the historical fruth
and a fair amount of shying a away
from calling a spade a spade. corrup-
tion. Unless you deal with it what-
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ever your ‘ism’, whether jt js capi-
talism or communism or socialism or
any other ‘ism’, India will remain
pcor and ihe poor shall remain and
become poorer, Deal with that firmly
and you wiil have the support of the
cntire nation.

=t fase; w17 wreet (ST mEAW):
ITAAMSTT W3 1ET, T0F a9 Yo HAA
FTEAT AT | (WIUR) ..

gt faww i wegar (feeel):
ST S, A A AT GAT AT F
T ST agl A E O Hurw A ST |
ag I AT FOA F [BFC F A9
FTE A 5 oiw O mE Ow
T SO | H O AW & AW,
FAT T o 9F &, 0T AT QA AW
4G G AT | ... (cEEEW) |
T gag 12 o FT a7 gor AT,
(zaFamr) .. fRT 5 e & A gg
Y uger Wﬁmfﬂq ST ATRT A

AATT FEGLERT @I AT (IHT
SRW) © AT T AV IR HIF FH ATE
gor faar ™ imw s fsw

. (zm=E) ...

:d‘lb.s’ ‘.& ¢1Jf Spas UD,.«]T

s,w € uw.\.nn Jﬂ*&», ¢ SN S)LJ

- Jmao fy$ 3 wf = Lad Lo Ly
[ . (=sisa)

THE MINISTER OF STATE IN
THE MINISTRY OF PARLIAMEN-
TARY AFFAIRS (SHRIMATI MAR-
GARET ALVA): . The Business
Advisory Committee had decided thatl
the House would sit late to complete
the business, if necessary. There are
a number of speakers who are still
wanting to speak on the Budget We
are prepared to sit. But if the Mem-
bers would like to guillotine the dis
cussion, we have no problem.  (In.
terruptions)

PROF, VIJAY KUMAR MALHO-
TRA: No, no. If the House decides
gomething, jou can’t change it oft
and on, (Interruptions)

SHRIMAT MARGARET ALVA. Sir,

I am sorry to say that the Members
who are now speaking do not come
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to the Business Advisory Committee's
meeting, Their leaders agree with
something. Their leaders said that
they would sit late if necessary, so
that the Members <ould participate
in the Budget discussion. Tomor-
row, there are three Ordinances to be
passed. Tomorrow is the last day
as far as official business is concer-
ned. The day after tomorrow is the
Private Members’ day. So, tomorrow,
the whole day, we have three Ordi-
nances which are going fo be com
pleted, Therefore, there will not be
time for the Budget. If you do not
wvang the Budget discussion_, I have
no problem. (Interrupiions)

s feoo e woveedt @ WA SO
aamfy &Y, W sgaarIa s fAv=w
T 9T, S IX AWS ZIAT ALY, A=
¥ Iw™ 997 7Y 4 0§
(sm=ava) ...

IqaATER | =t iwe AT fag) ¢
ToPT AT & | WET ST, 95 W |

.. . (zm=Eaw@) ..

SHRI S. VIDUTHLAI VIRUMBI:
Sir, we can continue the Budgei dis-
cussion till mid-nighy ater the Spe-
rial Mentions are over, (Interrup-
tions)

SHRI V. NARAYANASAMY: Sir,
after the Srccrsi Mentions are over
we can chatinue the Budget discus-
ciom,

=t RE AT AT STAHTERET
W, gag Nagamgd o fe o aw
wore e fg SO | I FT q9t
dfF weh T, safen oge W
¥ @1 w1 oSE %wr«: ERR ki
Aow & fow uiw o9 o ferarn, &
Sa% A wav fEEi S FHFE JTH
T AqGFI FEAFG  QET SAHC WC
§ qf 997 FgT ¥ A1E, A T|A IR
AT w & fFar s

SHRI V. NARAYANASAMY: Sir,
kindly take up the Special Mentions.
After the Special Mentions are com-
pleted, we can continue with the
Budget discussion, (Interruptions)

st wae  Fag (ﬁ!m)

oA g oo R oo a9 A

t[ ] Transliteration in Arabic Script.
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qow ERm, M a8 AdY T awy )
... (EEm) ...

=t faonr wiw we
(zmaaw) . .

qqamww (=t wiwT TUTw Tag):
T U @ G 1w A, W/
dfsT o

=t faeor wiw oo
arF o

JuawTeas At E auw f|g) -
A dfeq @ | mwr A osgEly #
wE@ agt get ¥ wgl #% agd
mﬁgﬁlﬁmﬂf‘rmgﬁgwaﬁ
¥ AN wgw e aw am
a7, T e HT A, SqF qia a8 |ua
ﬁ"«’ﬁ‘ﬂ'ﬁaﬁ'(aﬂl

g, foom  gwie
TOH 6.00 IS TG |

JORWIEAR (3 W T FrQ):
TG, TR WE B Afsg

st wgws  wWigemawrd  oi@

(Toraa) : S9awlerss wead, sna
ST AW T ST A Al AT
W fear, ga% fa § smowr ST
g W oy § fam wdr off &t
aefewr & qarerare dr spw
(=) . .

AR (&ﬁ 7T Tanw fag)
I T AT GHCT FL AT H AT
IS ST @

N s AgeRawS wiw c #
g & w7 GO o, Iq feme ¥
g A AT

Irwieas (sft et 7w fag):
T, AT W A F AR FE
T | HE A A E

I have heard everybody. Now, I am

oY HHI

wegar

giving my suggestions, Don’; worry

at ail,

SHRIMATI KAMLA SINHA: Mr.
Vice-Chairman, you cannot rule like

that, (Interruptions)

SPECIAL MENTIONS ..
Threat .to Environmen; due to

felling of treeg
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oft ooy wiw et (9L wRW) ¢
T SUEATENE ST, § W9
qTEAW W OTE 9Ed FT IR WRA
I & q9al dAqed &1 e
UF 9gd WATag HEAT A HTAHT AV
I WFL FLAT IaAT § | U &
“FaVTeT erew’ W @9 9X g

AR gfarwﬁan@’r

UFT AT AT 91 | § FHaaw
FT AW AFE FM ATgal g &
sy Sfew e F 1983 <)
T & W) S8 T9[ 9T FE
S aTel ae gl 7 g9 & fau
mammﬁsrfwmﬁngi—m
ar@a?"reﬂamml

[\,qawwatr (st o Limmawial

frori gu)

1983F g faow =19 & | T
HAToSfolTo @Y ¥ fgwraw waw o
q Faw Fai &1 g fEar oafes
gl FT AT F F AU THF TH
1 dismre arE AR ag e fR
WIS A G F AT T AN
TR &7 aga @ wfe gk | #
HTET qg FaWT Wear g & |

THRT & f‘a:rrsr Fr ArsEr Ar BT &

| FFT TAIE &I a‘f‘%ﬁaﬁr
m‘cﬁ A
—wr&ﬁe‘raﬁma
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“afear gwee ¥ av 3 ¥ a%,
S TEWTT &9 AT T |
BT 2 FIE Y R anﬁag
dreT feamee & gfaq @R T
W TR |7 wd fgg Wewm,
T gEAg W Jd Ao ST
| d gz 4T 4R fwr @ g,
H&mfgm g ufa gare F ¢
7ot gufa F o 8, qfg A
FRE T 9T FEd H AW FfF
5{5!%‘5: | gt AT IS @ ArEt &
aar O Feaw Ay gdfg, grifew
gdfe sewdre AR A ST @ E
T § WY TR WH Hew Y
AWAE FHAE S0 ¥ 3g wad
HEAT =TET HX SEET e faermn
faﬁ TS TAE EY & qAEIw
wavvm ﬁa"tﬁﬁa‘r&'raga%m"'a
aEa FA § 1 7T anit # & agat
HI HTeLH ENT {F AT wwearT
AT gH AT @ UF Sl 9T
fog =% REIEIE T & &F STow
FUAS @A FH A0 AIAT A FA
w1 grEl wtugT fo o g, Sew
TR g GO &Y | R EMAd
FHATE ST & goaT wgAT § fr A
7 fgame wew @1 @@ F1 IR
*a:n"wa“.r a‘max TrswHT a?r T &Y
mﬁa aﬁw fw E"q qwﬁs-{ur n—,—zr
nOA X F AW AW F[ W P
Faex & Wi Wz § | gesTE
Demar 5 of nem-Grpdunate Neterfn-
ary Practitioners
SHRI J. S. RAJU (Tamil Nadu):
Sir, T wish g draw the attention of
the Government to the protest mar-
ch by the Veterinary Services Fede-
ration of India on 9th March, 1994 de-
manding  implementation of their
charter of demands. The Union Go-
vernment speaks volumes about the
need to protect both the wild ani-~
mals and the livestock. Only two
weeks before,, the hon. Minister for
Agriculture. Dr. Balram Jakhar, said
“The energy produced by the live-
stock of th. country is worth Rs.
1.000 cvores a year. Buyp it is unfor-
turate that these over

60,000 nen-
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Mentions 414
graduate veterinary practitioners in
whose hands the well-being of these

animals rests, are not given their
due.”

It is very regrettable, even after the
announcement of the Fifth Pay Co-
mmission, not even the Fourth Pay
Commission’s recommendations have
been implemented as regards these
Veterinary Practitioners. The princi-
ple of ‘equal pay for equal work’ for
the non-graduate veterinary practi,
tionery all over the country, re-
comrr ¥nded by the Fourth Pay Com-
mission and prescribed by the Indian
Councii. of Agricultural Research, hag
not been brought In‘o force. Grant of
risk allowance, strongly recommen-
ded by the Pay Commission, has been
ignored. These practitioners have to
treat animals affected by rabies, an
thrax brucellosis ete. and run the
risk oY contacting these diseases.
Thert lote the Centre would do well
to give equal pay and also risk allow-
ance to these non-graduate practi-
tioners.  Besides this, they have
been d¢manding the constitution of
Nationa] Board for Veterinary profes-
sional examinations, provision of in-
service training to non-graduate vet-
eninary practitioners, as recommend-
ed by vhe National Commission on
Agriculture, grant of professional
status to the non-graduate veterinary
practitioners as registered veterin-
ary practitioners, adequate promo-
tion 'wwspects and time-bound pro-
motions. These are their major de-
mands.

Havirng realised the need to pro-
mote and suppor; agriculture in the
country, the Directorate of Extension
under the Union Ministry vf Agricul.
ture formulated a scheme, providing
incentives .ta agricultural extention
workers. It iy a welcome scheme.
But I wonder why that scheme has
not ¢svered the workers in the vet-
erinary and animal husbandary fields
Without livestock agriculture in In-
dia vAnld come to a standstill.
Thert fore, the existing scheme of
incen ives be extended to the veter-



